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The Rajiv Gandhi University Bill, 2006 

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI ARJUN 
SINGH): Sir, I beg to move for leave to introduce a Bill to establish and incorporate 
a teaching and affiliating University in the State of Arunachal Pradesh and to 
provide for matters connected therewith or incidental thereto. 

The question was put and the motion was adopted. 

SHRI ARJUN SINGH: Sir, I introduce the Bill. 

The Constitution (Scheduled Tribes) Order Amendment Bill, 2006 

THE MINISTER OF TRIBALAFFAIRS (SHRI PR. KYNDIAH): Sir, I beg to 
move for leave to introduce a Bill further to amend the Constitution (Scheduled 
Tribes) Order, 1950 to modify the list of Scheduled Tribes in the State of Bihar. 

The question was put and the motion was adopted. 

SHRI P.R. KYNDIAH: Sir, I introduce the Bill. 

SHORT DURATION DISCUSSION 

The increasing incidents of Terrorist Violence in the Country, particularly 
in the Context of Recent Bomb Blasts in Mumbai— 

(contd.) 

MR. DEPUTY CHAIRMAN: Now, the Short Duration Discussion on the 
increasing incidents of terrorist violence in the country, particularly in the 
context of recent bomb blasts in Mumbai raised by Shri Manohar Joshi on 
26th July 2006. When the House adjourned on 27th July 2006, Shri Rajeev 
Shukla had not concluded his speech. Mr. Rajeev Shukla. 
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SHRI V. NARAYANASAMY (Pondicherry): Sir, ...(Interruptions).. 

MR.   DEPUTY CHAIRMAN:   Mr.   Narayanasamy,  please. (Interruptions). 
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SHRI S.S. AHLUWALIA (Jharkhand): Sir he is doing it deliberately. (Interruptions) 
Sir, again and again, he is doing it deliberately. (Interruptions). 

������# ��� *I�) ������(�%� ��7 
���
�������K� 

��� &�'&�'� ( �) * ��) � �� �� �9 ����� �!	 � ]� %� �� � ��3���� ��
� �*� K� ���
�� � ������� # ���
������ 0: ����3��������
�� � ������ 

���� ������	�����(�
����(�
�������
�� � ������ 

�����# � �� *I�) ���$ �W��,�����,� ��,������������
�� � �������$ �W��,� ����
����# �C����
,���� ����B ��2 ��������
�� � ������ 

���&�'&�'�( �) * ��) � ����$ �W�����,� ����
������,���3������������
!(� �%� �����(�
���	��
�(�K����
�� � ������ 

��� ��# � � � *F � �� ����� ����� ��� ���� ��>[ � ��3� ��� ,�� ��� %� �� ��>[ � ��� ��(�
�*K���
�� � ������ 

���� ������	���# ��-!���� �����!� �����(�
�����
�� � ������ 

�����# � �� *F ������������������������>[ ���3��������
�� � ������ 

MR. DEPUTY CHAIRMAN: Please, discuss the Bombay bomb blasts. 
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SHRI SANTOSH BAGRODIA (Rajasthan): When there is nothing ..(Interruptions) 

SHRI V. NARAYANASAMY: Sir, even Leader of the Opposition himself has said that he is 
prepared to discuss..(Interruptions) 

MR. DEPUTY CHAIRMAN: Mr. Narayanasamy, please. (Interruptions) 
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of running the House. (Interruptions)... We are discussing a very important issue. A discussion 
in the Chairman's Chamber also took place. We have to honour those things. Whoever it is? 
Whatever discussions we take up, in the interest of running the House 
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done..(Interruptions)... 
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�����# ��� *F �������� *�!������������.0�����
���������
�E ����������������
�������	 �
��3�1 ����� 
���,
��*���
,���!�M ����,��� ��(���� �$ ����3���� ��1 ���� *�
���9)�“+������”�����1 ��������
U� >V ������� ���3�1 ��" ��+����C������� *��� ������.0�����
�� 

260 



[31 July, 2006] RAJYA SABHA 
 
���������
����������+`
&� �1 ������������	 ��" ��+�����������3��� 4 ������' ������� � �
��!
	������� 
 
� ��� � ������	� �� # ��� !� � ����� ���� ,�� +���� ��� �!	 � ]� ��� ����� ���
���
�� � ������ 
 
� /7) ����K  L� *M �� �, ���D N /��
/9� ����� ����!
��� ���
��������������3��*��,��%� ��
�!	 � ]���(�
�K��
 

†�~h����C��� �� �����(�����#������~h����C��� �� �����(�����#������~h����C��� �� �����(�����#������~h����C��� �� �����(�����#��������x�l �I���!��������E�H�9 �����1� �+ P �� �H���K��!�+ ��� ����*!�G�H� �
 

� �����# � �� *F ���������������3�����,���!	 � ]�%� ����(�K� 
 
� ���� ������	�������������3���4 ,
��*���
����!
�+�
��������4 ,
��*����# ���!
�
�� 4 ,
��*��,���!	 � ]���������������
�� � ������A�������
�� � ������ 
 
� �����# � �� *F ���# ����������,�����������
����������$ �!������' �� ���- 0' ������,��
 �������� *�!�����
,���.0��� 
 
� ���� ������	���# �����: -5 �����������y ���������y �������
�� � ������ 
 
� �����# � �� *F ������������� �$ �W< �,���� ��� �����K� 
 
� ���� ������	������������� �$ �W< ��������������
�� � ������ 
 
� ��� ��# �� � *F � �� ��9)� ��/ ��� A!�� 0� � �� � �� �� 1 �� �� ��/ ��� A!�0�� � 1 �� $ �W< � ����
���
�� � ��������%�.7 �,������.0�� *�K� 
�  
� ���� ������	�������y ���w� ������/ �����w� �����/ �������E ����3�H7 ]�)������
����� 
 
� �����# � �� *F ������� *��=��.7 �����.����
���9 �����A!�� 0� ��������������7 ���� -����
�������: ���
��������������� ���" ��!�������� � ����� ������� ����������,�����g' ����	 ��
�����
��*�������
�� � ������ 
 
� - �O�/*�) ��/�����# �� ��
� � ������ ��������
�
�E ������������������
��*�K� 

� �����# � �� *F �����3����3�������
���������+[ ��	
������.0����� ������,�����g' ��
��	 �� ��� ��
� ���� H��� ����� 7 ��� �: �� �
� �� � ����� ��� ���� �� �� � �=� !��� �
��� ����� ��� ���
�����,�����g' ����	 �����
����6&�������3�+ ,��������� ����,��� � ���������������
 

† [ ]Transliteration in Urdu Script 

261 



RAJYA SABHA [31 July, 2006] 
 
�0���	 : ���!�� ���������,�����g' ����	 �����
���������+=���(����
������	 � �K��� ��
����
�
� (���������������,�!�C� ���$ ���,���,
y ���3�1 ����,������7 �����
�B �������
�	 S����
�-� ������
�� � �������" ��+��
���1 ��� ��,��� � ���,���.0�����=������/ -	 �� ��$�!������
���3�
� ������
%� -���G� �����v� �9 �
� �,��+C���
��	 � ���� ��������
�� � ������ 
 
� ���� �� �� ��  � 
� � ���� ��+��$ ���,����� � ������,�����g' ��%� ��' �y �����1 �2 ��
������7 9 ������������� ��%� �����K����
�� � ������ 
 
� �����# � �� *F � ��� � �,���: �����
�E ������ �������,�����g' �������,�,��+=���(�
������ 
 
� ���� ������	���A����=%�.7 �������
�� � ������ 
 
� �����# � �� *F ���!� ��: �����,��0�
��� 
 
� ��� � ������	� �� ���
� ���
� ��� �.��� �� � � ��,
� ��� ��� ��� �� ���� A��y � ��%�.7 ��
���
�� � ������ 
 
� ��� ��# � � � *F � �� ���� ���
� ,�� �=��� ��� �
%� -���G� � ��� �v� �9 �
� � ��3� �	 � �� ��
����������
�E ���U���� ��
�����
�!����1 ���!� ���3��� ��������
�� � ������ 
 
� ���&�'&�'�( �) * ��) � �������� -J���i���{�����' ' F�����������%� ��K� 
 
� ��� � ������	� �� � *� +���� � � �=%�.7 � ���
� �
� ���� �� � ���� �.0�� ��� ��� �� ���
���
�� � ������ 
 
� ����&�'&�'�( �) * ��) � ������3����3�# ����Y� �� 0D �����
���: �����!�����3�	
���
����,��!����=���(�	
������%� ��K����
�� � ������ 
 
� ���� ������	� ��!
��=%�.7 ������
��*�������� �� �� � ���
�� � �������: -%��������
��%�.7 ������������
�� � ������ 
 
� �����# ��� *F ���� ����
Q�����,����
���' 
��������
�,��,�	 �����3����� -g������
�
������	 �,/ ,�����
�����
�,�	 ������ ��K����
�� � ������� 
 
� ���� ������	�������=%�.7 �������� 
 

� �����# � �� *F ��������������,�����g' ������������ �# ��
��E �������
��
����  

262 



���
�E ������,
��*���� ��0��� �����
�E �����������,
��*���������,�����g' ���=���(�7 
!���
��� ������
�7 
!�����3���� ����������,��
���1 �� ��# ������,��� �A,���,���.0�� 

MR. DEPUTY CHAIRMAN: Dr. P.C.Alexander. 

DR. P.C. ALEXANDER (Maharashtra): Sir, I feel happy that, at least, after 
four or five attempts to make a speech on the subject, I have been able to 
secure time to do so today. Several speakers have, while making their 
observations, referred to the general problem of increasing terrorism in our 
country. Today, I intend to use the time that you have allotted to me to focus 
the attention of this House to the specific problem which the city of Mumbai 
faces, and to make a few suggestions as what the Central Government can 
do to ensure that when calamities like these occur again, they quickly tackle 
them effectively. Every time, a calamity happens in the city, the whole nation 
feels about it, expresses sympathy for the people of Mumbai, who have 
suffered on account of the calamity, and also expresses their appreciation of 
the manner in which the people of Mumbai have been able to cope with the 
calamity. But, after this expression of sympathy and appreciation, nothing else 
follows by way of concrete assistance to the people of Mumbai; nothing new 
happens by way of giving grants or financial support to the Government of 
Maharashtra, and that is why, I wish to say that whatever happen in Mumbai, 
should be viewed as a problem by itself, and not a common problem of other 
cities as well. In fact, what I want to bring to the attention of this House, is that 
Mumbai has a special set of problems which, the nation as a whole should 
understand, with great sympathy. In the first place, we should remember that 
Mumbai is the most attacked city in our country. No city in this country has 
been attacked so many times by criminals, by extortionists, by underworld 
dons, by mafia groups and by terrorists, as Mumbai has been attacked. I also 
want to remind the hon. House that after the very first terrorist attack on 
Mumbai through the serial bomb blasts in February 1993, five such attacks 
have taken place before the 11th July attack, and therefore, Mumbai has been 
the victim of attacks over a period of time, and it looks as if it has no respite 
from terrorists attack today. I wish to highlight certain issues, which make me 
feel to make this appeal to this House, and to the Home Minister, to treat the 
case of Mumbai as different from, as distinct from, the case of other cities, 
"which would also have suffered 
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from these things. I am saying not merely because of the economic power that 
Mumbai has been wielding, or the fact that it is the economic powerhouse of the 
country. It is a fact that this one city contributes over 60,000 dollars to the 
national exchequer a year, but, I am not basing my arguments because of that 
economic might of this city. This city has other special negative features, which 
have to be accepted as very important in considering my suggestions for 
meeting them. Sir, this city has a population of 17 million people, according to 
the Census. But a few more millions account for what is known as the floating 
population of Mumbai. You will be astonished to know that the density of 
population of Mumbai City is 30,000 per square km., not 30,000 per square 
mile, without taking into account the floating popualtion. Every day almost 7.5 
million people come to Mumbai by train alone. No other city in our country has 
faced this type of problem or is likely to face. In addition to the general 
population of the city, 7 to 7.5 million people visit the city every day. Fifty-two per 
cent of the people of Mumbai live in the most dehumanising conditions in what 

we call slums. But they are veritable hellholes. And that too, 52 per 
cent of the total population which has been counted in this Census, about 
seven to nine per cent of the people live on the footpaths of the city, in addition to 
the 52 per cent who live in, the slums. 

Further, this is a city which has a vast coastline which is very poorly 
defended. A lot of troubles have arisen because of the fact that this coastline 
has been very poorly monitored. There are four main stages in the deterioration 
of Mumbai's strength and in reducing it to a city of the greatest weakness or 
the greatest position or the biggest position of being the recipient of attack on 
forage. This I have to mention particularly because no other city in the world has 
undergone this type of bitter experience. The first stage was when we had the 
uncontrolled state of smuggling activities organised by notorious gangs under 
the leadership of people like Haji Mastan, Vardharaja Mudaliar, Yusuf Patel and 
others. This is the first stage. That happened in the sixties and seventies. But 
this led to the next stage, and that was the formation of powerful underworld 
gangs. And there, you find, smuggling activities and narcotic, activities of the 
earlier stage, and adding to that, new crimes like extortion, supari killing, 
settlement of tenancy disputes. This period witnessed the 
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rise of notorious gangsters like Dawood Ibrahim, Chhota Rajan, Arun Gawli and 
others. 

The third stage of the deterioration of Mumbai's vulnerability was when 
communalism was injected to the activities of gangsters. During the first three stages, 
Communal caste factors were not involved. But in the third stage, you find the injection of 
communalism, and they started exploiting the communal weaknesses of one small 
section of a large number of Muslim community and made them tools to carry out their 
activities while they remained conveniently in the safe havens of Karachi or in the Middle 
East. And what happened on 11* July was the fourth stage, i.e. the introduction of 
terrorism. So, Mumbai has now to face not only terrorism but all the three other 
dangers of the preceding stages. And that is the special problem of Mumbai today or 
the special cause of its vulnerability. 

Now, how do we tackle it? We expect the State Government to be the main 
agency for tackling it. We have just 40,000 people in the entire police force which is 
supposed to be protecting the city of Mumbai and dealing with all the crimes that I have 
mentioned. You would be seeing the pictures, the photographs of these people. These 
people with nothing more than a lathi in their hands are asked to do hundreds of tasks, 
protection of VIPs, taking care of petty thefts making sure that public meetings are not 
disturbed, serving warrants, what not, and, finally, when a calamity of this kind happens, 
and when it is caused by people who are having most sophisticated weapons of mass 
destruction in their hands, and are using dangerous materials like RDX and all that, 
we have the small police force to deal with it. I want to bring to the notice of the Home 
Minister specifically that the Police Department in Mumbai, under the instructions of 
the State Government, had prepared a scheme costing Rs. 300 crores to tackle the 
menace of terrorism that was expected to strike the city. At that time, 11* July had 
not taken place. This estimate of Rs.300 crores was made last year. Actually, the 
first estimate was for a much higher amount, But the State Government itself had 
reduced it to Rs. 300 crores. But the Home Department and the agencies 
responsible for recommending this met the people in the Police Department and the Home 
department in Mumbai and they almost forced them to reduce the estimate from Rs.300 
crores to Rs.130 crores or Rs.140 crores. My first request to the hon. Home 
Minister is... 
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THE MINISTER OF HOME AFFAIRS (SHRI SHIVRAJ V. PATIL): May I ask 
whether it was a demand for the money or it was a plan prepared and sent to the 
Government? 

DR. P.C. ALEXANDER: It was a plan prepared with details as to what would be 
done using this money such as acquisition of sophisticated weapons, creation of new police 
forces, improvement of the facilities available with the Police Department and the 
State Government for communication, intelligence gathering, counter-intelligence 
measures,... 

SHRI SHIVRAJ V. PATIL: I think we shall have to check it. 

DR. P.C. ALEXANDER: ... all these measures were taken into account and it 
was considered that the barest minimum requirement would be Rs.300 crores. I am 
sorry to inform the House that out of Rs. 130 crores which had been approved by the 
Centre, the actual amount released last year was only Rs.5 crores. 

[THE VICE-CHAIRMAN (PROF.P.J. KURIEN) in the Chair]. 

What did the Police Department and the Government of Maharashtra do? It is not that 
the rest of it was not promised. The rest remained promised, but the release was only 
Rs.5 crores. I would first request the hon. Home Minister who is thoroughly familiar with 
the problems that I have mentioned—I have not exaggerated the problems... 

SHRI SHIVRAJ V. PATIL: I hope you will be in the House to hear my reply. 

DR. P.C. ALEXANDER: I will come back after lunch to hear your reply. I have 
been waiting without lunch to speak. I would request that this amount of Rs.300 crores 
should be restored. Let us not say that we have other States or other cities, also to take 
into account. I would say, apart from granting this Rs.300 crores as an immediate 
measure, strengthen the Anti-Terrorist Squad in Mumbai. Sir, you will be surprised to know 
that the Anti-Terrorist Squad which succeeded in arresting a few people already—all 
credit to them—consists of only 25 people today. You expect a small squad of 25 people 
to deliver goods or to achieve remarkable success in their work? This squad should be 
strengthened adequately at the officer level land at the junior levels. These are 
immediate measures. I would suggest as an immediate measure, right 
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now itself—it is urgent—we have to establish or create facilities for close circuit cameras 
in all vulnerable points starting with the Gate Way of India. This should be acquired at 
the quickest possible time. Again, as an urgent step, certain measures which have been 
followed in the United States after the New York incident and in London should be 
straightway introduced in Mumbai for checking the vehicles which come to the city. 
Today they are not able to check unless they stop the vehicles. For commercial 
purposes people do that type of checking for evasion of taxes and all that. In the 
western countries, particularly, in the United States and London, the police have 
acquired the latest facilities for checking. I have been told in a matter of one minute or 
two minutes, a lorry can be checked electronically and they can identify whether that 
lorry is carrying a weapon or even a criminal along with the goods. These are the most 
important things which have to be introudced straightway. I would also say that along 
with that, a Special Task Force under the leadership of the Home Ministry should 
be established to make recommendations for long-term measures which are 
required for the city of Mumbai. These long-term measures should deal with the problems 
like decongestion of the city by transferring certain offices which are located in the city 
to other cities or towns of Maharashtra; handling the problem of slums etc. If you 
cannot remove all the slums handle the problem of slum improvement in certain 
places and slum removal in certain other places and prevention of new slums should 
come into existence. All these are long-term measures; better coordination with the 
Railways; closer coordination with the Coast Guard. So, a multi-disciplinary task force 
has to be established. If these things are not handled at your level—what can be done 
immediately; what can be done in the long-term—the Mumbai city will deteriorate. A 
familiar saying is that 'crying baby gets the milk. This baby—Mumbai—has been 
crying for nearly 25—30 years now. If it is not immediately given what I have 
suggested, this crying baby may become a dying baby. It will not be a misfortune only 
for the people of Mumbai; it will be a misfortune for the entire nation. I wish to conclude by 
saying what an illustrious Economist, Harry Johnson said when he started a speech on 
India. He said, "A country like India..." Then he suddenly stopped and asked "How 
can there be another country like India? It has its won intensity of problems; it has its own 
intensity of greatness." In the same way, I will say "a city like Mumbai" should not be a 
phrase in your vocabulary because there 
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is no city like Mumbai in our country. Treat it as separate. Give it something more 
than what you think should be given based on the fact that it is one of the cities. 
Treat it on two plains 'immediate action', 'long range action'. I know that the 
Home Minister is very sympathetic to the problems of Mumbai. I can only hope 
that the Finance Minister and the Prime Minister will consider it necessary to 
deal with Mumbai's problems, not when a calamity like 11/7 takes place, but with 
the utmost urgency and strengthen the hands of the Home Minister himself to deal 
with the problem with the urgency that I have explained to you. Thank you. 

DR. K. MALAISAMY (Tamil Nadu): Mr. Vice-Chairman, Sir, I thank you for 
giving me this opportunity to speak on this subject which could not blast 
continuously in this House; but could blast intermittently. 'It is better late than 
never'. I have been listening to the discussion held on the subject by my 
colleagues on earlier days and I was listening to Dr. Alexander also. It is very 
much disturbing to note the size and magnitude of the tragedy swallowing 
more than 200 human lives and injuring more than 700 persons, besides 
extensive damages and losses. I am unable to understand why Mumbai has 
been fixed as target again and again. Is it due to the fact that Mumbai happens 
to be one of the dynamic cities of the world? Or, is it due to the fact that 
Mumbai is India's commercial and entertainment capital? Or, is it due to the 
fact that in terms of economic power and in terms of affluence, it is almost 
comparable to New York? Or, is it due to the accumulative effect of all these 
factors that terrorists happen to have an eye on Mumbai? Whatever may be 
the reason, a couple of days after the bomb blasts in Mumbai, as Members of 
the Parliamentary Committee, we had been to Mumbai. We had the first-hand 
information and knowledge of the whole tragedy and its aftermath. We were 
able to see that the city was still reeling in horror and shock; not only that, the 
panic waves were sweeping all over the city. We saw that people were still in 
deep anguish and agony, and they were still in a panic kind of a situation. Sir, 
this is the situation not just.in Mumbai but also, in general, of the country as a 
whole. That is the most disturbing factor. The worrying factor is that such 
incidents are happening all over. 

Sir, we learn lessons from events and experiences. But, unfortunately, we 
do not seem to have learnt lessons from the Mumbai blasts, because this was 
not the solitary instance. On the other hand, 
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it has experienced as many as eight bomb blasts, out of which five have been of 
major intensity. It is happening not only in Mumbai, but it is happening elsewhere 
also. 

Our hon. Home Minister who is well-informed and well-equipped; might try to say, 
"Yes; you may say so many things. But the internal security and the law and order 
situation of the country as a whole is largely under control." He might also try to 
explain to us saying, "The situations in Jammu and Kashmir, North-Eastern States and 
in some of the Naxalite-prone States may cause concern to us. But, the incidents of 
violence and the number of killings as a whole are on the decline after the UPA 
Government has taken over." We may take all these statements in good spirit. It can 
give us a sigh of relief. But I have got my own doubts as to whether your measures, 
your initiatives and the steps taken by you are adequate, timely enough continuous 
and consistent. You have to ask this of yourself. Such incidents are repeatedly 
happening here and there. The whole country is restless; the whole country is 
perturbed. In such a situation, what do we do? If I may say so, there is something wrong 
somewhere. Mr. Narayanasamy will pounce on me if I use my management term that 
there is a system failure or a human failure or both. I want to know whether it is a system 
failure or a human failure or both. I need not be mistaken if I ask: Does this not warrant 
that you have an overview of the entire situation afresh and have an overall re-look in 
terms of your objectives, in terms of your organisation, in terms of your 
manpower, in terms of your operations, etc. According to me, you need a total overview 
of the entire situation. 

Sir, I would quickly go into some of the aspects. We all know very well that the 
terrorists are based in Pakistan, Pakistan-Occupied-Kashmir and Bangladesh. 
Terrorism is sponsored from across the border, and these elements are assisted by 
the ISI. Every one of us know that the object of the ISI is to create uneasiness; they 
want to create dissatisfaction among the Indian nationals. Not only that, they want to 
destabilise the entire country. That is their objective, and they are ably assisted in this. 
The terrorists, who are on the job,are very smart, intelligent, well-trained and 
committed to their job. I am sorry to say that our security forces and other agencies 

cannot match them in terms of their intelligence, in terms of their action 
and in terms of their 
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commitment. What I am trying to say is that you make a swot analysis. When 
you say, "I am analysing my strengths; I am analysing my weaknesses; I am 
analysing my opportunities; I am analysing my threats", you analyse them 
only on one side, but you have to analyse the swot of the other side, of the 
opponents, the terrorists. Then only you will know how you can match them, 
where you are lacking, where you are strong and how can match them. This 
is my second point. Thirdly. Sir, the most worrying factor is the problem of 
terrorists are coming not only from across the border but the terrorists are also 
being bred within our own country. This is the most disturbing factor, Sir. 

Sir, now I come to the remedial measures. As I said earlier, the 
Government needs a comprehensive outlook in dealing with this problem. Coming 
to the specific style of functioning...(Interruptions)... Sir, I am speaking on 
behalf on the AIADMK Party which is the fourth largest party in this House. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): I don't dispute that. 
....(Interruptions)... 

DR. K. MALAISAMY: The way the Chair was looking at me, I thought that I 
should speed up my presentation. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): I don't dispute that. But the 
only point is, there are 20 speakers. 

DR. K. MALAISAMY: Okay; I will touch the main points. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Otherwise, your other friends 
will not get the time. That is all. 

DR. K. MALAISAMY: Sir, coming to the specific style of functioning of the 
"great" UPA Government, I am told that the UPA Government in dealing with 
this problem is lacking political will and executing skill. Not only that, they 
lack....(Interruptions)... I am told... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Narayanasamy, this is 
his view. Why do you worry? 

SHRIV. NARAYANASAMY: Sir, the next day, there was normal life in 
Mumbai. That is the political will of our Government. You should understand 
this. ...(Interruptions)... That is a different matter. But, he should not accuse 
like this. 
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DR. K. MALAISAMY: Mr. Narayanasamy, you should first listen and then 
react. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): That is only his view. 

SHRI V. NARAYANASAMY: But, he should not accuse us unnecessarily. 
...(Interruptions)... Without knowing the facts, he should not accuse anybody. 

DR. K. MALAISAMY: Sir, I was so cautious in using my words. I said, 'I 
am told'. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Dr. Malaisamy, please address 
the Chair. ...(Interruptions)... Don't reply to him. If you do so, you will lose your 
time ...(Interruptions)... 

DR. K. MALAISAMY: Okay. Sir, I am saying so because instead of 
confronting an issue, they are taking a cajoling attitude; instead of coercing an 
issue, they are taking a cajoling attitude; instead of coercing an issue, they are 
coaxing an issue. This is the difference that is being seen. Sir, instead of dealing 
at the source of the problem, they are dealing at the periphery. These are all my 
observations. Let them reply. To deal with a vital issue like this, they must 
employ all their resources at one stroke, instead of giving a piecemeal 
solution. 

Sir, Dr. PC. Alexander rightly said that there is the problem of non-
coordination between various agencies, namely, the RAW, IB, the State 
Government and the Central Government. I am not going into all that. The 
very important aspect is, non-availability of data. What I am trying to say is, 
more than 12000 Pakistani nationals are over-staying in India, and 2500 of 
them have gone underground. What happened to them? What are their 
whereabouts? The Government has no information, in this regard. Is the 
Government aware of it? 

Sir, the next point is, non-implementation of recommendations of the Task 
Force set up by the NDA Government. The Task Force had given a lot of... 
Sir, I will finish in four-five minutes. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No. Your party had eight 
minutes, but you have taken ten minutes. You have already taken two minutes more. 
Conclude in two minutes. 
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DR. K. MALAISAMY: Sir, I am raising a very important point. Sir, world 
over special legislations are in existence to deal with a specific problem like 
this. Unfortunately, the POTA has been withdrawn. This has given a wrong 
signal to the country at large for the simple reason that it has given morale 
boost to the terrorists, whereas the security forces are demoralised. 

Sir, coming to the IB, I would like to say that the job of the IB is to search 
out intelligence on matters like this. But, now they are tracking on the 
opposition party and opposition leaders, and most of their time is spent only on 
that. Sir, we have got excellent trained commandos. But they are not being 
used to fight against terrorists. On the other hand, they are being used to 
guard the VIPs. 

Sir, please give me a few more minutes to speak about the most 
important aspect of this. Sir, in our system, terrorist elements, mafia elements 
and other anti-social elements are being encouraged by the ruling party or by 
their set up. What I am trying to say is, a few years back, Sir, you are aware of 
this, a big serial blast had happened in Coimbatore. What happened was, 58 
people died in that blast. 

SHRI R. SHUNMUGASUNDARAM (Tamil Nadu): That case is going on. We 
should not discuss about that in this House. ...(Interruptions)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): He is not talking about that 
case ...(Interruptions)... He is not talking about that case. You please take your 
seat ...(Interruptions)... 

DR. K. MALAISAMY: I am not discussing it all all ...(Interruptions)... I will 
be the last person to do that ...(Interruptions)... 

SHRIMATIS.G. INDIRA (Tamil Nadu): He is only quoting the incident. 
...(Interruptions)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): He does not need your 
support. ...(Interruptions)... Your time is over. 

DR. K. MALAISAMY: Only two-three minutes ...(Interruptions)... When I 
say it, I will abide by it. ...(Interruptions)... 

THE VICE-CHAIRMAN (PROF P.J. KURIEN): You take two-three minutes 
more and then finish your point.. (Interruptions)... Do not disturb him. 
...(Interruptions)... 
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DR. K. MALAISAMY: You have been considerate to me. 
...(Interruptions)... The prime accused is known as Mr. Madani and sixty other Al-
Umma prisoners were lodged in Coimbatore jail. Now, what happened is that 
the great CM. of Tamil Nadu with the recommendations of others 
...(Interruptions)... 

SHRI R. SHUNMUGASUNDARAM: He is speaking out of context. 
...(Interruptions)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): He has a right to say what he 
wants to say. ...(Interruptions)... Please refute it when your turn comes. 

DR. K. MALAISAMY: Sir, a team of Ayurvedic doctors, massage men 
...(Interruptions)... It has been funded by ...(Interruptions)... 

SHRI R. SHUNMUGASUNDARAM: This is out of context. 
...(Interruptions)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You can refute it when your 
turn comes. ...(Interruptions)... 

DR. K. MALAISAMY: The present DMK government in Tamil Nadu has 
converted the jail into a massage club. ...(Interruptions)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Why do you make it an 
issue? ...(Interruptions)... Do not make it an issue. 

SHRI R. SHUNMUGASUNDARAM: How can we discuss about it here? 
...(Interruptions)... This is not according to your ruling ...(Interruptions)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): He is not criticising any 
court order. ...(Interruptions)... Please conclude. ...(Interruptions)... Dr. 
Malaisamy, please conclude. ...(Interruptions)... Your time is over. 
...(Interruptions)... You have already taken four minutes more. 
...(Interruptions)... 

DR. K. MALAISAMY: I do not come to the Well of the House. 
...(Interruptions)... I am a most disciplined person ...(Interruptions)... Why should 
he interfere like this? ...(Interruptions)... I am also capable of using my throat 
power ...(Interruptions).. 
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please conclude 
...(Interruptions)... You have already taken four minutes more than your time. 
...(Interruptions)... Your party was given 8 minutes and you have already 
taken 12 minutes. 

DR. K. MALAISAMY: There are only a few points that I want to highlight 
...(Interruptions)... Terrorists are being assisted by the DMK ruling party of a 
State ...(Interruptions)... They have converted a jail into a massage club 
...(Interruptions)... Tomorrow they are going to convert the jail into 
...(Interruptions)... What I am trying to say is that instead of being very tough 
with these people, they are extra kind and considerate ...(Time-bell). 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please take your seat. 
...(Interruptions)... Shrimati Durga. ...(Interruptions)... Your time is over. 
...(Interruptions)... You have said everything ...(Interruptions)...You have taken 
12 minutes instead of 8 minutes. ...(Interruptions)... 

DR. K. MALAISAMY: Sir, I rarely seek your permission ...(Interruptions)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Take one minute more. 
...(Interruptions)... Come to the next point. ...(Interruptions)... You spoke about 
that. ...(Interruptions)... Come to the next point. ...(Interruptions)... 

DR. K. MALAISAMY: Coimbatore point is a very important point, Sir. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You have already 
explained that. ...(Interruptions)... Why do you repeat it? ...(Interruptions)... 
That point is over now ...(Interruptions)... 

DR. K. MALAISAMY: Okay, I leave Coimbatore. ...(Interruptions)... Sir, the 
point is how a ruling party can afford to help an accused in a bomb blast case. 
...(Interruptions)... Today it is in Coimbatore case, tomorrow it can be in 
Mumbai case. ...This is a very important point that I want to 
make....(Interruptions)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please support the Chair. 
...(Interruptions)... I was supporting you all the time. ...(Interruptions)... You 
have to support me now. ...(Interruptions)... You please take your seat. 
...(Interruptions)... 
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DR. K. MALAISAMY: You have been nice to me but I am yet to finish my 
speech. ...(Interruptions)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): There are 20 speakers 
more. ...(Interruptions)... Please take your seat. ...(Interruptions)... 

DR. K. MALAISAMY: It is only a touch and go on the measures because 
Dr. Alexander has been very detail ...(Interruptions)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, please take your seat. 
...(Interruptions)... (Time-bell) Shrimati Durga. ...(Interruptions)... 

DR. K. MALAISAMY: I request the hon. Home Minister that while 
strengthening the infrastructure ...(Interruptions)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You said that you always 
obey the Chair. ...(Interruptions)... Why are you not doing so now? 
...(Interruptions)... 

SHRI DINESH TRIVEDI (West Bengal): If you yield for a moment 
...(Interruptions)... Juse one second ...(Interruptions)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): There is no question of his 
yielding. ...(Interruptions)... His time is already over. ...(Interruptions)... 

SHRI DINESH TRIVEDI: He is yielding ...(Interruptions)... Sir, my 
question is if we are discussing such an important aspect of terror where the 
country's existence is concerned, why can't we extend the time and the number 
of speakers? 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): It is for the House to decide 
...(Interruptions)... 

SHRI DINESH TRIVEDI: Let us take the sense of the House. 
...(Interruptions)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): It is for the House to decide 
...(Interruptions)... 

SHRI DINESH TRIVEDI: I do not understand it. ...(Interruptions)... Let's sit 
on Sunday ...(Interruptions)... Instead of that, we are curtailing it. 
...(Interruptions)... 
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): It is for the House to deside 
...(Interruptions)... You are in the panel of Vice-Chairman, 

Mr. Trivedi and you yourself know constraints. ...(Interruptions)... 

SHRI DINESH TRIVEDI: As an ordinary Member also I have a right to 
speak. It is such an important discussion. We talk about terror and we want to 
concise this. If somebody has an important point. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Yes, Shrimati Durga, please 
start. I allowed him to make his important point. 

SHRIMATI N.P DURGA (Andhra Pradesh): Sir, at the outset, I convey my 
deepes condolences on hebalf of my party and on my own behalf to this 
horrifying successive blasts in different trains of Mumbai's Western Local Line 
killing 184 people and injuring nearly 850 people. I also express my heartfelt 
condolences to the people who have died in Srinagar blasts. I confine my 
remarks only to these two incidents. I am uterly disappointed after going 
through the statement by hon. Home Minister, since the statement contains 
nothing but superfluous words. There is no mention as to why intelligence has 
failed. There is no mention as to how RDX, Ammonium Nitrate and fuel oil 
sneaked into first class railway compartments. There is no mention about the 
failure of the RPF which is supposed to frisk every passenger and his baggage 
before he enters into the station. Sir, I would like to know from the hon. Minister 
whether it is true that according to the frensic reports there is a striking 
similarity between the Varanasi blasts and the serial Mumbai blasts since there 
is a similarity between the explosives used, the modus operandi, the days they 
have selected—Tuesdays on both the occasions—and the time they have 
chosen i.e., between 6.00 P.M. and 6.30 P.M., explosives were planted in 
handbags and left behind in both the cases. If. 'yes', whether the Anti Terrorist 
Squad is moving in that direction to solve this case. The next point I wish to 
make is: just a couple of months ago i.e., in May this year the Anti-terror Task 
Force cracked down on terror cells in Mumbai. The blasts clearly show that 
these crackdowns on a few cell did not deter terrorists to desist their plan. In fact, 
the way it has been executed clearly shows that they are able to attack with more 
vigour and ease. I wish to know where the lacuna is. I would like to know 
whether the ATF failed in its operation to clean up these cells or the so-called 
clean up is only an eyewash. I 
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wish to know this from the hon. Minister. Sir, the next point on which I seek information 
from the hon. Minister is, what are the plans the Railways have for Internet Protocol 
TV Network in all zones of the Railways to avoid recurrence of such blasts in other 
railway zones. I would like to know whether the Maharashtra Government or the 
Government of India is aware that large quantities of explosives meant for road building 
construction in Afghanistan are missing from ships off the Mumbai Port. If, 'yes', what 
have the State and the Union Governments done to recover them? Sir, to my mind, 
the attacks at ivlumbai and Srinagar have been carried out to cripple Mumbai's lifeline; and 
tourism industry at Srinagar and the attempt is to hit our economic base. Sir, I am not in 
favour of repealing POTA. Yes, I agree that this powerful Act might have been 
misused. But, how the present Home Minister, who is a very senior Member of the 
Cabinet, agrees with the argument that since POTA was misused, it should be repealed. 
If that is the argument he buys, there are umpteen Acts on our Statute Book which are 
being misused. Are you repealing them all? No. But the repeal of POTA has given a clear, 
unambiguous signal to Jehadis and their patrons that they can do as they wish without 
any let or hindrance. This has been done by this UPA Government just for a fistful of 
votes. So, I urge that if not POTA, you enact another law for God's sake, give it another 
name, and deal with these spineless creatures, who are crippling the development of 
our country. Sir, the next point I wish to know from the hon. Minister is whether it is true 
that IB had given a tip to Mumbai police about RDX and arms consignment to the State. 
But, in spite of getting the tip from the IB, the leads have not been followed. If, 'yes', what 
are the reasons behind this? Who are behind this non follow up of these leads from 
IB? And, what the Ministry has done in this regard against the errant police officials. 
And, whether it is also true that there are as many as ten agencies tracking terrorists, 
apart from IB, which collects information on terrorists. Whether it is also true that there is 
a lack of coordination between all the ten agencies, which are tracking terrorists, and the 
results are heart-breaking and mind-boggling. If so, what is the Ministry doing in this 
regard? Sir, the hon. Minister spoke about compensation. I agree that you cannot bring 
back the life by paying money. Here, I wish to seek a small clarification from the hon. 
Minister. The Minister said that so far Rs. 3.52 crores has been paid as ex-gratia. I 
wish to known whether this amount also 
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includes the Rs. 5 lakhs announced by the hon. Railway Minister. This may be 
clarified. 

Finally, I do not want to go into all recommedations made by the Task 
Force set up in 2000 for revamping the intelligence apparatus. I only wish to 
know as to what are the reasons for not implementing a coordination 
mechanism in each State under the leadership of the IB? This important 
recommendation has not been implemented for six years. Sir, I would like to 
know why this recommendation has not been implemented and what the 
Government of Indja is doing to make the States implement this. 

So, Sir, just do not try to pacify us after these twelve blasts—five in 
Srinagar and seven in Mumbai—by saying that investigation is going on and until 
we get the report, we cannot go ahead. The Government shoutd realise the 
understand that there is something grossly wrong with our domestic 
intelligence apparatus. There is a need to overhaul the entire intelligence 
apparatus and there is also a need to inject fresh blood into it. Otherwise, there 
will be no end to such horrific crimes on humanity. Thank you. 

DR. CHANDAN MITRA (Nominated): Mr. Vice-Chairman, Sir, thank you 
very much indeed. Many of us are waiting for three days to give our views in 
the matter and much has already been said. So, I shall try to be as brief as 
possible. So, the point has been made by many earlier speakers but I would 
just like to reiterate again that there is a major issue of intelligence which is at 
the root of what has happened in Mumbai and, unless, very serious steps are 
taken with regard to the intelligence failure, we are likely to see many such 
incidents again in the future. I would like to know from the Home Minister, Sir, 
what steps the Government is proposing to take, to beef up the intelligence 
mechanism of the security forces because that is the key to preventing such 
incidents in the future. Because, without adequate intelligence information in 
advance, it is almost impossible, expecially in cities like Mumbai or Delhi or in 
other places like Varanasi where we had such incidents. It is virtually 
impossible to act. For the police to be present in every spot, to scan every bag, 
to scan every passenger, is not physically possible. 

So, unless we have adequate information, there is going to be a 
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2.00 P.M. 

serious problem recurring. And, in this context, Sir, I wish to point out that very 
often, matters seem to get handled in an extremely amateurish manner. I recall 
that after the Mumbai blast, the Mumbai Police gave out that the prime suspect, 
the master mind in this was somebody by the name Rahil, who lived in a flat in 
Mahim in Mumbai. This news appeared in newspapers the following day, and two 
days later we also found in the same newspapers a report again with reference to 
sources in the Mumbai Police that this certain Rahil, who is supposed to be a very 
well networked terrorist with connections in the ISI and the Hujim of 
Bangladesh, this Rahil managed to escape by jumping off the second floor 
balcony when the police surrounded his Mahim residence. 

Sir, I know that it may not be possible to nab every wanted or anybody who is 
a suspected terrorist, but if the police have such suspicion, if there are 
instances where you know that some people are masterminding or networking the 
entire terrorist apparatus, why is preventive custody not considered for these 
people? If there are laws that come in the way, why are these laws not 
strengthened? Preceding speakers have talked about the need for stronger 
laws. I do not want to go into the issue of POTA. This Government has some 
serious problems in this regard. But, Sir, I would only appeal to the Home 
Minister that at a time when every Government, all over the world, is 
strengthening the anti-terrorism laws, is it not a fact that we also need a 
strengthen rather than dilute antiterrorism legislation in this country? If you 
don't like the name POTA, call it "KOTA" or anything else that you wish. But, I 
would, again, earnestly appeal to this Government that there is a need to 
strengthen anti-terrorist laws. I am sorry, Sir, I have a very bad cold today. So, 
please excuse me for this. 

I would also like to draw the hon. Minister's attention to some serious lapses 
that have taken place from the Office of the National Security Adviser in the 
last seven or ten days. First, we had this alarming 'leak from the NSA's office 
about Lashkar-e-Taiba's infiltration into our Air Force. This was subsequently 
denied by the Indian Air Force. And it appeared that the matter had blown 
over. But, now, I refer to a TV interview that was telecast on Sunday night in a 
channel in which the NSA has said that several of our nuclear installations are 
under threat 
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from the Lashkar-e-Taiba. Sir, this is a very serious allegation. It is a matter of 
very serious concern. I want to know whether this kind of information belongs 
to the public domain. This is a very serious lapse on the part of the Government, 
I feel, and on the part of the NSA who have gone public with the information of 
this kind. I would like to know from the hon. Home Minister what steps the 
Government propose to take to try and plug loopholes of this nature. At the 
same time, what steps the Government is taking, because what he has said is 
extremely seriously whether it is Air Force or Army we know subsequently.... 
(time-bell).... I shall wind up very soon. Army is helping us in Jammu and 
Kashmir. Now, nuclear installations are under threat. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Your throat is not good. 
So, conclude early. 

DR. CHANDAN MITRA: Sir, I am just concluding. We have waited for 
three days. My throat was fine then. The problem has started in the last couple 
of days. 

I think, there is also a need for holistic approach in this entire issue. The 
hon. Home Minister is actually aware of the serious problem caused by the 
Maoist insurgency in parts of India. The hon. Prime Minister has said that this 
is the biggest security threat. I wish to draw his attention that the very day the 
hon. Home Minister was himself discussing the matter with the Chief Minister 
of Chhattisgarh, in Delhi, a tribal policy unveiled by his Cabinet colleague 
talked about treating Maoists as disturbed tribals and called for a more 
humane policy and attacked the whole system of Salwa Judum which is being 
practised in Chhattisgarh. I appeal to the hon. Home Minister, can the 
Government not better coordinate so that one message goes out instead of 
multiciplicity of contradictory messages about our approach to terrorist-related 
issues? 

Finally, the last point I would like to make is this. In the past also I had, on 
this issue, appealed to the Government to consider adequate legislation to 
declare certain offences as federal crimes. As a part of the system of 
strengthening the anti-terror laws, I again, appeal to the hon. Home Minister and 
the Government to consider bringing terrorist in books as a federal crime so that 
we are better able to handle the matter. Thank you. 
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DR. GYAN PRAKASH PILANIA (Rajasthan): Sir, I am deeply conscious of your 
kind dispensation in permitting me to speak on this issue of national importance. Very 
much has been said. And, I think, very relevant things have been said. I resist the 
temptation of repeating them. But, I will only submit that attack on Mumbai is 
symptomatic. Attack on Mumbai is attack not only on the mega polis, but it is an 
attack on the country, as attack on the New York was attack on the USA. And, it has to 
be taken up in that perspective. Mumbai is Shanghai of India; Mumbai is the Industrial 
Capital of India; Mumbai is the Bollywood centre. Mumbai is so much to us. And, 
this is not the first attack. That is to be thought of. Mumbai has suffered so many times. It 
is a wounded city now. I won't pretend to claim who are at fault. But some people are 
at fault, agencies are at fault, and somebody has to be accountable for that. On 12th 
March, 1993 don Dawood and Company had first time attacked Mumbai and there 
were 13 blasts. I need not repeat what a holocaust it was. It was as worse as a tsunami 
curse. The second attack was 2nd December, 2002; the third one was on 06th 
December, 2002; 4th attack was on 05th August, 2003; and now, the last one had 
come on 11th July, 2006. May God ensure, or may Government ensure that this 
should be the last one. Our fear is there may be more of that also. I won't say who has 
failed; it is for the Government to decide whether the Central Government has failed; 
whether the State Government has failed; whether the intelligence has failed; whether 
the soft underbelly of law and order set up has been exposed. But some failure has 
been domewhere; there is no doubt about it. I would like to submit that is not a law and 
order situation, it is an attack on the sovereignty, integrity, unity and solidarity of the 
country. It has to be dealt that way. I can raise one question before this august House—
I think, all will agree with me—which place is safe in the country? If Mumbai is not 
safe, is Delhi safe; is Chennai safe; is Calcutta safe? Which place is safe? We have 
suffered attacks everywhere. No train, no bus, no temple, no place is safe. Even 7 
Race Course' is not safe, in which on 27th of this month a high drama took place. 
Two young women and a drunken man breached the security. Two Prime Ministers 
have fallen victims to the assassins' bullets. The Lai Chowk, the Dal Lake, Gulmarg, 
Sonmarg, the sanctum sanctorum of our democracy, that is, the Parliament was 
attacked on 13th December, 2001. The Ram Mandir at Ayodhya was attacked on 5th 
July, 2005; the 
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Akshardham Temple was attacked on 24th September, 2002; the Sankatmochan 
temple was attached on 03rd March, 2006. The Lal Quila is also not safe. The Indian Institute 
of Science, Bangalore was attacked on 28th December, 2005. The Jama Masjid was 
also not spared. In Delhi, on the eve of Diwali, on 29th October, 2003, there were 
blasts. The R.S.S. Headquarters at Nagpur was attacked on 1st June, 2006. There are 
innumerable such incidents. In the saffron fields of the J&K, everyday there is a blast 
and there is a smell of gunpowder. When will this dahshatgiri stop? As was quoted very 
rightly, the Security Advisor to the country has said, "The evidence with New Delhi of 
Pakistani role was stronger than what Washington pas post-9/11". This is the exact 
verbatim statement of a very, very responsible and very experienced intelligence man. 
Now, our docks are on target; our dams are on target. And, as pointed out by Dr. 
Chandan Mitra, even our nukes are not safe. What is safe in the country? And, who 
will make them safe? I don't want to accuse anyone. But something has to be done 
in this context. As far as overall terror scenario is concerned, we have five monsters 
which are attacking us. One is Pakistan-sponsored terrorist. We call it proxy war and that 
comes from the North. That is from across the border and it is happening daily. This is 
the biggest terror; terror from the North. And, a genocide is taking place. A particular 
class is being massascred. Training camps, arms, Fidayeen, Jehadis are there. There is a 
terrorist infiltration ino the country. And the figures given by the hon. Home Minister 
show that during 2005, terrorist infiltration was 92. During this year, that is, 2006, so far, 
terrorist infiltration is 299; this is three times more and this is what you have captured. 
Ten times more must be there, whom we have not been able to detect. Casualties are 
startling. I will just mention two or three figures and I won't take more of your time, 
Sir. From 1994 to June 2005, 19,662 civilians— they are authentic figures of 
casualties—and 7320 security personnel were killed. 30,000 AK 47 rifles, 60,000 
grenades and tonnes of RDX have been recovered. Now, they say they are having 82 
MM mortars. This is **. It is one front which the country has to face. 

Another front is from the East. I will cal it the porous border of Bangladesh 
infiltration. ...(Interruptions)... 

SHRI SHAHID SIDDIQUI (Uttar Pradesh): Sir, I object to this. To say* is 
extremely wrong and dangerous. ...(interruptions)... 

*Expunged as ordered by the Chair. 
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DR. GYAN PRAKASH PILANIA: There is some terrorism. 
...(interruptions)... 

SHRI SHAHID SIDDIQUI: We should not talk of * terrorism. 
...(interruptions)... 

DR. GYAN PRAKASH PILANIA: No; I am not talking. ...(interruptions)... 

SHRI SHAHID SIDDIQUI: Don't talk of *. ...(interruptions)... 

DR. GYAN PRAKASH PILANIA: * is daily written in newspapers. 
...(interruptions)... It is a universal phenomenon. ...(interruptions)... You are 
raising the Muslim question. ...(interruptions)... I have not raised the Muslim 
question. ...(interruptions)... 

/7) ����K  L� *M �� �, ���D N /����' 
� �� ���������
�� � �������

 

†�~h����C��� �� �����(�����#������~h����C��� �� �����(�����#������~h����C��� �� �����(�����#������~h����C��� �� �����(�����#���������1����� ��� -��������� ��������������� �

SHRI SHAHID SIDDIQUI: We are not following the newspapers. 
...(interruptions)... 

DR. GYAN PRAKASH PILANIA. I am addressing the Chair. 
...(interruptions)... He has given a wrong... ...(Interruptions)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Siddiqui, please sit 
down. ...(interruptions)... I will deal with it. ...(interruptions)... Please sit down. 
...(interruptions)... Mr. Siddiqui, please take your seat. ...(interruptions)... 

/7) ����K  L� *M �� �, ���D N /�����������%� ���������������K����
�� � ��������������
%� �������,�����K����
�� � �������

 

�~h����C��� �� ��� ��(��� ��#������~h����C��� �� ��� ��(��� ��#������~h����C��� �� ��� ��(��� ��#������~h����C��� �� ��� ��(��� ��#���������z� � ������ ��$ � ��*!�a��"!� �E���H�T 7U�K�T ��8 ���� ��!�& �����������������������������8 ���
z� ���U��$ ���*!�a��"!��E���H�T 7U�K�T ��8 ������!�& �������1� �d �8 � ��0 ��E���H�T 7U�K� �

 
SHRI SHAHID SIDDIQUI: Don't talk of religious terrorism. 

...(interruptions)... 

† [ ] Transliteration in Urdu Script. 

*Expunged as ordered by the Chair. 
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Siddiqui, please sit 
down. ... (interruptions)... 

DR. GYAN PRAKASH PILANIA: What will you call a Jehadi? 
...(interruptions)... What will you call a Fidayeen? ...(interruptions)... What will you 
call terrorism across the border? ...(interruptions)... Is it *? ...(interruptions)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please, I will deal With it. 
...(interruptions)... You sit down. ...(interruptions)... No; no, please sit down. 
...(interruptions)... Please take your seat. ...(interruptions)... Please take your 
seat. ...(interruptions)... Mr. Azmi, please sit down. ...(interruptions)... 

����� /5���) ��P �) �
��# � ����������,0�!��	 � ���������C �)���3���,�����,0�!�	 �����
�����,���3����,�������
�� � ������ 

- �'� Q ��� �� �� � � ��) ���� �� �� # ���C �� ��� �,� ��3� ��,�� ���� � � � � *� ���� ���� �.0� ��
���
�� � ������ 

THE VICE CHAIRMAN (PROF. P.J. KURIEN): Mr. Pilania, please 
conclude ...(interruptions)... Mr. Siddiqui, please sit down. ...(interruptions)... 

DR. GYAN PRAKASH PILANIA: Who told you that? ...(interruptions)... Sir, 
he raised the question many times. ...(interruptions)... I have not spoken about 
it. ...(interruptions)... 

/7) ����K  L� *M �� �, ���D R# /��������� ��,0�!�	 ����/ 07 ����,����������
�� � �������

 

�~h����C��� �� �����(�����#������~h����C��� �� �����(�����#������~h����C��� �� �����(�����#������~h����C��� �� �����(�����#��������� ���U��!�C�e7[!���S��E���H�T 7U�K���8 ������������� ������������� 
 
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Azmi, please sit down. 

...(interruptions)... One minute. ...(interruptions)... Mr. Azmi, I will name you. 

...(interruptions)... Mr. Azmi, I will name you. Sit down. ...(interruptions)... I 
would like to say that there is no * and there is no * ...(interruptions)... * is 
deleted. ...(interruptions)... A terrorist is a terrorist. ...(interruptions)... 

†[ ] Transliteration in Urdu Script.  
*Expunged as ordered by the Chair. 
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/7) ���� K  L� *M �� � , ��� D N /�� �� ���� �� ����� F�(Z �� ��� � �� # ���v�� ��(� ��� ��� K�
���
�� � ������ 

�~h����C��� �� �����(�����#������~h����C��� �� �����(�����#������~h����C��� �� �����(�����#������~h����C��� �� �����(�����#��������& ����C�������� �
��7~('����%�z� �
��7~('����%���������� �������������� �
THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : You keep quiet. 

...(interruptions)... I know how to deal with it. ...(interruptions)... This is not the 
way. ...(interruptions)... 

DR. GYAN PRAKASH PILANIA: .Mr. Vice-Chairman, Sir, I am grateful for your 
kindness. In Mumbai, when there was a holocaust, it was suspected that it was 
caused by LeT and SIMI. And, they are which kind of outfits, everybody knows it; 
what I mean is, who is sponsoring them, who is giving them funds, who is giving 
them arms or who is giving them training? If I take their names, they will say, I 
am talking of muslims! I never talk of it. They are casting aspersions on the people of 
Mumbai. When the Government failed, ...(interruptions)... When everybody 
failed, ...(interruptions)... every citizen of Mumbai rose to the occasion. ...(interruptions)... 

/7) ����K  L� *M �� ��, ���D N /��������$ ��� -������� ��P�	 -��,0�!�	 �9���,������,��+����
��� ���� ���,����������
�� � �������

 

†�~h���� C��� � � ��� ��(��� ��#������~h���� C��� � � ��� ��(��� ��#������~h���� C��� � � ��� ��(��� ��#������~h���� C��� � � ��� ��(��� ��#������ �����U��$ � ��('� ���#� ��S� & ��� ���� 1� � ��U�8 (�� �E���H� T 7U�K� �H��7�� ���� C ��~�?�� �r� f ��!
������������������������� �

 
THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : Mr. Pilania, please 

conclude now ...(interruptions)... Mr. Pilania, please conclude now. 
...(interruptions)... Mr. Pilania, please conclude now. ...(interruptions)... You have 
taken enough time. ...(interruptions)... 

DR.� GYAN PRAKASH PILANIA Sir, I will stop it when he stops. 
...(Interruptions)... 

/7) ����K  L� *M �� � � , ���D N /�� ����0C ������������
�� �����%� ��!� ����K� ���
�� � �������
��7 �
��
�����%� ��������� ���%� ��� � ������K�

 

†�~h����C��� �� �����(�����#������~h����C��� �� �����(�����#������~h����C��� �� �����(�����#������~h����C��� �� �����(�����#���������G�H���(!�1����������#�� !���!�s ��D��#��O���z���������������������������� '��0 ���� ����)
�G�H���(!�1��()���*!���(!��z�� �

THEVICE-CHAIRMAN (PROF. P.J. KURIEN): Mr.Azmi ...(Interruptions)...

  

/7) ����K  L� *M �� �, ���D N /����%� �����,��C �)����	 �W��� ������ �����K����
�� � ������ 
†[ ] Transliteration in Urdu Script. 
 *Expunged as ordered by the Chair. 
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DR. GYAN PRAKASH PILANIA: Why is he feeling so upset? 
...(Interruptions)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Pilania, please 
conclude. ...(Interruptions)... 

SHRI SHAHID SIDDIQUI: If you cast such aspersions, he will be upset. 
...(Interruptions)... 

DR. GYAN PRAKASH PILANIA: Pan-lslamism is talked about daily 
...(Interruptions)... It always comes ...(Interruptions)... Pan-lslamism is written 
in every newspaper. 

/7) ����K  L� *M �� �, ���D N /����� � �%� ����,����K����
�� � �������

 

�~h����C��� �� �����(�����#������~h����C��� �� �����(�����#������~h����C��� �� �����(�����#������~h����C��� �� �����(�����#��������z� �j ��/���(!���� �
 

������ �� �B � ���
� � ������ ����� ��	 � �����
�� � ������ 
SHRI SHAHID SIDDIQUI: Then, your terrorism is * ...(Interruptions)... What 

did you do in Gujarat? ...(Interruptions)... 
� ����9� S �
��'��'# �'�� * ��� ����������� ��������� �������
�� � ������� Only what Shri 

Pilania says will go on record. Nothing else will go on record ...(Interruptions)... 
Only what Shri Pilania says will go on record. Nothing else will go on record 
...(Interruptions)... Now, Mr. Pilania, please conclude ...(Interruptions)... 
Nothing will go on record other than what Mr. Pilania says ...(Interruptions)... 
Please sit down. I will deal with it ...(Interruptions)... 

������ �� �B � ���8�� 

/7) ����K  L� *M �� �, ���D N /��8�T 

���� ��� ������ ����� 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please conclude 
...(Interruptions)... 

������ ��� �B � ������ 
†[ ] Transliteration in Urdu Script. 
 *Not recorded. 
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/7) ����K  L� *M �� �, ���D N /����� 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Nothing will go on record. 
...(Interruptions)... 

������ �� �B � ������� 

/7) ����K  L� *M �� �, ���D N /����� 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, take your 
seats...(Interruptions)... Mr. Katiyar, now take your seat...(Interruptions)... Mr. 
Azmi, please take your seat ...(Interruptions)... 

/7) ����K  L� *M �� �, ���D N /����� 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Azmi, I will have to 
name you ...(Interruptions)... I will have to name if you do this 
...(Interruptions)... Sit down Mr. Pilania ...(Interruptions)... 

DR. GYAN PRAKASH PILANIA: Sir, I am sorry, I would stop 
...(Interruptions)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No, no listen to me. You 
have taken much more time than what was allotted to you ...(Interruptions)... 

DR. GYAN PRAKASH PILANIA: Sir, they have taken... (Interruptions)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No, no, even 
otherwise,...(Interruptions)... You please conclude. 

DR. GYAN PRAKASH PILANIA: I will conclude, Sir, but the point is they 
have put their words into my mouth. I never said ...(Interruptions)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No, no...(Interruptions)... 
You please conclude ...(Interruptions)... 

DR. GYAN PRAKASH PILANIA: No, one thing is to be decided 
...(Interruptions)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You please conclude 
...(Interruptions)... Whatever decision I may take, ...(Interruptions)... you 
conclude. You say what you want to say... (Interruptions)... As for decision, 
you don't interfere. 
* Not recorded. 
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DR. GYAN PRAKASH PILANIA: I will say one thing. The Pakistan 
...(Interruptions)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Speak on the subject. 

DR. GYAN PRAKASH PILANIA: The proxy war from Pakistan, what would 
we call it; the proxy war from Bangladesh, what would we call it; Jehadis, what 
would we call them? ...(Interruptions)... I never raised the question of Muslims 
or Hindus. It is they who talked of this. I never talked of Muslims or Hindus, 
because both are Indians. For both of them, Constitution is one; for both of 
them, country is one; for both of them, the President is one; and, for both of 
them, Parliament is one. They are dividing; we are not dividing. I will conclude by 
saying only one thing, Sir. We have to be careful about proxy was across the 
border from the North; we have to be careful about infiltration from Bangladesh; 
we have to be careful about internal disturbance of naxalism, which needs a 
very detailed analysis; and we have to be careful about insurgency which is 
there in seven North Eastern States. I. will conclude by saying let us rise 
together, the Government, the people and everyone against terrorism, without 
caste, creed and without any difference. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): That is good. 

DR. GYAN PRAKASH PILANIA: I will just invoke by saying, let us today 
think of 600 martyrs (Time-bell) who laid their lives at Kargil. Let us 
bow...(Interruptions)... our heads in their sacred memory. Let us remember 
Brigadier Usman who laid his life at the age of 36 ...(Interruptions)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please wind up. 

DR. GYAN PRAKASH PILANIA: You are talking of Muslims and Hindus.. 
.(Time-bell)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Vedprakash Goyal. 

DR. GYAN PRAKASH PILANIA: And, let us rise to the occasion to make 
sacrifice for the ashes of our fathers, for the honour of our temples, 
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for the glory of our Gods and for the security of this motherland which is above 
everything. And another operation Vijay is the need of the hou� ��  will say only 
this thing, and extraordinary situation requires extraordinary response. Let us 
stand united, and let there be no lack of will on the part of the Government as 
well as on the part of ...(Time-bell)... both Houses of Parliament. . . (Time-
bel l ) . . .  We stand united and we win. ...(Interruptions)... Thank you very 
much, Sir, for tolerating me for so long. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Thank you. Next speaker 
is, Mr. Vedprakash Goyal. Now, Goyalji, you should know my constraints. See, 
every hon. Member who is speaking has been allotted five minutes only. That is 
the position, Yet, I am allowing extra time to the Members. Why I am saying this 
is because there are fifteen Members who are yet to speak. Now, it would be 
good for all of us, if, without making me ring the bell, you could conclude 
within five minutes. 

������ �� �B � ��������� ����� ��������$ �	
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��/ .0��� ��
� ��(�����	���(�?@�����,��� � �	
/ ��������������G� �	 �����,
��*��!
����,
�����!
����,
�' �
��,
�
�*��+=�(�����������3���,����
�������!$ �!��
������ ����,
��*��!
�" ��$ ���� ����(��,�����0��
�
: -5 ���(�" �����0�/ ;� ���(�K�� *�������2 ��: -N �-����.0�������
�� -4 
�allow ��� ������������� *�
,���,��������.0������# ������������
�����,� �������
��,��+����!����	(��
����w!�� w!�� �
,���,�������0��� 

+��$ �a� M �� ��	 � ����������!W� ����� � ��
!��� -0��������3����� -0����
��0	 $ )�� (����
�
	
: ��
����L,���-��terrorism �������
�E ������ ��0�' ' F�����������" ��� � �' ' F��
!��� -0���
,��� ����,� ��3� �*� �� � -0��� �
� ���
� � (� � ��0� ��-,� �- B � ���� �� �� ��� �� � �� ,�� �!0� � ��� ��	�
�� ��3�
��.0����� terrorist attack ���' &� �	 ��!�� ��.0���� ���+���	 ��!�3��1 ���� ��(�/ -	 �	
/ ������������
,�� ��
�war heroes ���,�� ���������$ �Q$ ����Sion Hospital �(���� ���������1 �Q� �
��-���
��1 �–������
��-�����
�����Sion Hospital��
�?@@��
�?@@��	 � ����	.�����������!��0�� ��(�� � ����/ -	 �
	
/ ��������������,����' ���=7 ���]>������������]>������� ���� ��
��]>�����,����2 ��	 .�Q
	.��,��	
/ �
��,
��*������g�- �  
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� ��- 0�����
: ����������(����–�Sion Hospital !��0����������,����2 ��–�2 ��dignitarries ������
���	
/ �
��,������� 0D ������
���������� ���	 � �!��0������+������� �����# a� M ��$ ������+��
�
��1 �	 .��
�� 0D ��$ ������
����!
����0����K�!
�� ���� ��
��]>������(�����6��!
� ��]>������(�����
�
����� � ����������# ��,������–�Sion Hospital ���(��$ ��,�� �����-�!C �0��+��iC ��������
�
������L � ���-�!C �0��+��iC �����!
�!��0���3������!
�!��0�%� ����������!��0���
�� (�%� ��,���9 �1 ��
K�� ��� � ������' ��,���.0�������H�
��1 ��������,
����0��!C!�0����������1 ������
��	 ����,��,�
�-��1 
�����!��0���3������# ��,����(������
!��?j����� ��0�
��	 ���0�
�� (�' ���������
��������
�����9 �� ��P/ ' !�����" ����,�/ ;� ������������
��' ���' ������� 
 
 +��$ �a� M � � ��	 � �� � �� : -5 � � (� �������� ' ��,�� �.0� ��� � � ��� terrorism��� �!W� � ����
�����communal 4 �2 ���
���1 ��2 �����,���3�������' ����������$ �� terrorism �����,�
�,������,���������	 � �communal �!W� ������	 � ���,������������ � �communal �!W� ���3�
��������	
�/ ��������
����
�� (��� ����approach %� �����K� 
 
� � ��	 � �����0�1 �̂ 0� # ��Q# ������ ���
 terrorism 9����
��
� ������� ���� ���� ����
+��
�E �������!' �����������+��
���� �%� �����" ��!
�%� ��y �������,�����K�� ���
!��	 �Q,���
+	 ���< �	 .0����+	 ���< �,����-,�����
����� *��
!���	 �Q,���+	 ���< �	 .0�����
��: 
Q� ��J� 	 ����: �
%� ����,�����K��: �����,������,�!���� ��9 S���,��� 
�%� ��� ��J� 	 ���������9 S����K��� ���,
��*�
������3�����,��� 
�������9 S�����������,�!������K���
��
���!
���=	 -�,�����
�# 0	 ���
����G� �
��� ��
� ��� �� �� � � � ,�!��� ' �,�� ���� ,�� ��=	 -� $ �� � �,�� ���� � -������ $ �� � �,�� � ���� !��
distinguish��3������,����������=	 -����0��� ������" ��� -���������0��� ����������
������� ����
�������������
�� -g������,��,���� ������������� 
 

� ���" ����� ������ � ���-,��S�����Q�&��
�,��� �������
�# ��Q# ���spelling �
���/ ,
�
�����,��� ������,�����Q���!D ���� � ��S����������&��������# 0C �C -0C ���=	 -Q� -������������� S,�
�
���� �+,���������K�� � �������!Y>[ �������: �����
�����1 ������
����G� �������!Y>[ �����!� �� � �
���!Y>[ �������
������,������=� ��	 � �� �������,������������������,��%� ��������,���
��=	 -�,����������
�K�� � ����!Y>[ �����
���	 �����K���
�,����3���� ������� ���� ���
�����������
��� ���
�$ �������� ������� � ��&��
�,��� ������%� ��K�H�
�" ����,�
����K��� �,��� ��,
���Q�!�-C �!�
�- � - J��� ������� 	
: � ��3������� �!&!� ��� ��� �� �� ������ $ ��� � ��,
� ��� " �� ����� � � ������ ���
�����������,��������3�� 

*Expunged as ordered by the Chair. 
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���# =� ���� ���Q�&��
�������� 
������������_ �� ���
����K�,����������
����,���� ��
�����
������
�������
�����������
�����!
����,�� ��
�: i	 ���������,
� �����,
��*��%� ����,
����K�!
�
H��� ��������,
� �*� ��� �_
�Q��/ (� ���� : ���� ��� ,�� ����� # ��� �� �2 
� �� �
������ �����
�,��������3��� 4 ,
���� �(��
�$ ����,�
�������4 ,
��*����0!��� (�B ��
�: �����
���������
��
�
%� �������
,
��*�K�!
������
,
��*����+��
�+����
��
�������9 �������!
�: i	 ���,
� �����,
��*�
�������+�
��� 4 ,
������3����
����+����+����
��
�������9 ������+��(������-�.����	 ��
���
��
�������9 �������� � ��2 
�/ ,�
������,�������� (������a� ����(��
���' ������� 

����������
�� � �+������0' ��=�
�����2 ���J���!��������� ��+��
�# ������,���.0����H���
���0�1 ��0��(��+��
���1 �-2 
�����������+��
���� �publish ��(����Q�
Q�� �+��
���� �� ��0�
�
�������/ (���7 ��������,�������K�%� ��� -��������
�!�� ����7 �����K��!
�,��already����
�	.��
��' -�(��*��!
���0q 
���
�����,����������3����9 �������' =,��%� ����,
������
����������������
�' ����+�
��� ���
�����
�����������
���$ ��������-�������3���������� *�' ��.0������!
�# ��
�
!����(������!���	(����!
�H������� �B ���
�!��
��*�� ����3���������� �����0� �������# $ ��,��
� ��(�: -5 ���� ������ 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You have taken six 
minutes.����
�B � ����� ��
���� ������ 

SHRI VEDPRAKASH P. GOYAL: Please bear with me for a while. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You shall get only five 
more minutes. 

����� ��� �� �! �� ) � ��������# / ����	
�/ �� �� ������# / �����
����(��
�����Q�Q
������0�1 ������N ���,��������S����2 
�����������N ������+������2 ���� ���	 ���	 ����/ ��
�� ���B �7 ��	 � ���� ����%� �������������$ ����������������K�?nnd�
�� -�	 �(�# ��,��' ����
��*��
��,�
�������������������� �	 ���
����������$ ��� ����R ����
�!���������������$ ��� �������
�����������-�(�� �����-�(������
�����,�5 ���� 4 ���
��*���!
������
��*�����-����3����(������� *�
�
!��������U� >V ����,�9 ���3���������.0���� *����
���E �����address ��������.0�" �����
�
� �a� � ��
���������.0���� � ���/ .���,������	 �������������# ���+����!�����3��	 � ��������
��2 
��-�����������- B ������3����
���,��� � � �����3��������� ��� �7 ����������������N �
�,�����–# �����������: i	 ���
�allergy����,��B �2 �	 �������� �����B �2 �	 �������
����%� ��
���!���]��
���
�control 

*Expunged as ordered by the Chair. 
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��� ������,�����K�%� ��� � ��]��07 � 8 7 )������!��� ����K�	 -��� ��� (�����$ ��� � ����!���]��
 
control ��3��-����������	 ��,����
��,�� �������� -g����(����,����
�����,��� deal ���
��
������
# ������.����,
��*�����H������.����������� ����(��������1 �	(�
����
�������(�time bound 

��������� 0,�� ������' �������# �������Q����� -�	 � ��' �
���,��,��� �;!�������/ ;� �����������
� *�����
��q � ������-,Q��������(�B �7 �	
,���.0�� *�G� �	 ���������.0������ ��0�� 0� ���(�������,����
�� �������
���-,��
�	 ��,���
���-,�+	 ���< ���	 �������� *���9)�������������
: ���,����' ��.0�����
R ����������C )������������������
������
N
� ����*��� 
 
� � ����9� S �
�U'���'# �'�� * ��� �����������������0 %�.7 �������� 
 
� ����� ��� �� �! �� ) ���' ����� *�+�
��L ,����3��������������
�������
N
� ����
��.B ��
������������� 0����(���
���/ ���	 ��1 �������
�+�����%� ����� ���+��������
���,
� ������ ��K�
�!0� �6��� ��� ���� ���
���$ ������Q�Q�����5 ��� (������������
=o ��
���-,�information 	 ��1 ���+��
���%� ����,
� ����-��K��������������� 0����(������������	 ��,���� �����# ���� � ���������
" �����+�����
�� (��- B ���3���,
�,��+��� 0����(���
�%� �������K���� 0����(����%����������
' ����� %� ���� �� ���
���{�� �
� ���� ��-,� ���Q��%�]���� ��� �� +�� �(� �0 J�.� �� � 0�����)� ����
��9O��
!� ��� 0�����)����" ��$ ������
!���
����������+����������,����(�" ��	 .��
�� -g����(�����
�
� !�)�available ��������+���
����(��2 
�(�K����� ����� 0����(���
�����%� ����%�]�����
��+��
��� / -����� ����� ' ����� �� �� � �S�Q��� ��%�]���� ��,
� ��� ��� ��
� �*� �� �� 	.��
� � -g��� �(�
��%�]��������-,�7 !�A7 ���" ��P�	 -�,����(�$ ����-,�7 !�A7 ��*�������(�������������� ��
�����
	 ����!��0��
���������
������.������������	(�
�������U� !C �������������$ ����
����(7 �!���
��-,Q���� 0��7 ({������N ���� ������������ *�+��������B �2 �	
,���.0���� *�+���������� ���3����
�����.0��� 
 
� �Y� �� 0D �����
�# ��
�j��=�
��
��� ����(����������� we pay our tribute to the people of 
Mumbai for their resolve to triumph over terrorism. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Instead of five minutes 
you have taken ten minutes. ...(Interruptions)... There are another 14 
speakers. Please conclude ........... (Interruptions)... 

����� ��� ���! �� ) ��������� ������� ���
�����	 �� ���3����
��*��+������ ��� �$ ��available 

�*���# 5 < �: S���������������
��*������������
�������-,�� ��� ����� 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Your party has already  
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exhausted the time. ...(Interruptions).... No time is available ...(Interruptions).... It is 
already over. ...(Interruptions)... This is all bonus ...(Interruptions)... 

��� �� � �� �� � ! �� ) � �� ���� � � � �� �Z i� .� � ���� ��� ��� �� � %� �� ��(� K

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): There are 14 other Members to 
speak. ...(Interruptions)... 

����� ��� �� �! �� ) ���� -0���,����
: ��# ��
��	 ��' ��
���,������!��0���/ ���������Q��� ��
�
�����������
��,
��*��# ���!
���� ����������0�
�,��/ �0��
�%� ��" ����������� ���� �0�Q�����
��
����%� ��$ ((�
�K����������� � ��,��� �4 ��������: �0�,�����+���
��	���-��
��
�$ �
��-����������
+��: 0�,�����������,��� �4 ����# ���� � �: �0�,�������� � ��
�������� ��,������/ 7 
������0�
�
" �� �,�
����� / 7 
� ���(� ������ ���� ��3� ��0��
����������� ��3� ���� ��,�� ��� �� �� ������ ��
: ���-����3���,��,���������,���� � �+������������3��*���

� ����9� S �
��'���'# �'�� * ��� ����������������������-,������ ���� (����*���# $ ��?r�����
" ������
�!��
���������H�
����(�
�,����,�,���� ����2 
����� 

����� ��� �� �! �� ) ���+��$ �a� M ���� *���,�,���� .0���" ����-,������� (�
�� 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): I think the Home Minister is sitting 
here without even taking lunch. ...(Interruptions)... 

����� ��� �� �! �� ) �8�������,���3��!� ��� ��
�	 ��,����" ��� ����IZ ��
��*�������	 ��+�!���
��(�
�,��9 �)���3��7 
����� 

� ����9� S � 
��0� ��'# 2'� � * ��� ��8� ��� � ����� �� � (��� ��� Please conclude�
…(Interruptions)… A��y �/ ;� ���(� �� � *� ������P�	 �� � (��������� �.0� %� �����
�����,�������
��0	 �������� 

����� ��� �� �! �� ) ���������
�� (��!�)�(� ���������0��%� �����K�������� ���“�0����������� � �
� ��!�� ��� �������� ����0���	 ���� ������$ ;�)�����,
��*����� ����0���,�����������,0�!��	 � ��
�
�����
�������,��0�������
����
� ���K�!
���������0�# ���������,
��*��� 

� ����9� S �
��'��'# �'�� * ��� �����R ����0C ���y �	 ��� 

����� ��� �� �! �� ) �8��������!W� �����������
�����%� ����' ,
��*��� � ��,����K��: ��
��������
�����,������0$ ��,�������4 (�
�����# ��
�!����(��,��0�������
�����,0�!�	 �������(�
�
�  
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���! ��� ��D N �� � 
� � ������ ����� ��	 � ��??�-����\@@s����� -J����
����� ��!�9 �� �
�-���!� ���-,������	 0��� ������������,���$ ��P�	 ���������!� ��� ������� *�# ����,�9 �" ��# ����
��� ����-��������� ������,�9 ���
�����Y;� ��������P�	 ����,���.0�,1 ��� ��
����U� >V � ���
�6�,�
: ��Q�0!
	���6�� ���,���.0������
���1 ����� *��������
�: �� ��!�1 ����
����������$ ����,���.0���
� ��	 � ���0�� ��������2 ��� (�C �)�" �������
�E ���+ ���� -J����
�!���� ���
�� ��!,�������
���' � ��	 � ������� *�+��
������ -J��!���� ������C ���$ ��	
,���.0�� 

 
[�� � ������	���? ������*&] 

 
� � ��	 � ����,0�!�	 ��	 �Q6�,��	 ��$ � �!��5 ���
,����������������,0�!�	 ��
�
�
!���� ��
�	
: �������/ ,�����3������>g��� � �/ ,���	 -��� ���
�# =� �	
: ��� (�$ ���L,��' ���������
������ ��	 � ���� ����������� ��,0�!�	 ��
����� �
��
���������/ ,�
��������
��
��������,���
6� ���,� ,��5 �� ���� ��=,-���� �	����3Q�Q��3� �� ��� ��� ,� ����,�� ��� �� ������ �
� �
���
# �-��C ����������
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� ��	 � ��� *���4 ,���.0����� �	 �������< �������!��< ���� ������,��	
: ��
��0,�!�	 �����9 �� ��
$ ����� ������,��������=�3�: i	 ���
���1 ��� *�# ������,��� �A,���,���.0����C =� !�	 �� 

MR. DEPUTY CHAIRMAN: Shri Praveen Rashtrapal. You have five 
minutes. 

SHRI PRAVEEN RASHTRAPAL (Gujarat): Sir, in fact, I had planned to speak 
in great detail. But, now, because of the time constraint, I have decided to 
restrict myself. At the same time, I want to clear many misgivings given by the 
Opposition Party. As has been rightly discussed by some of my colleagues, let 
us not blame a particular community for terrorism. Sir, terrorism now is a 
universal phenomenon and even if we restrict to our own country, in the recent 
past, we had very bad experience in the city of Delhi, then in Varanasi, and, lastly, 
in the blasts which took place in the financial capital of our country, that is, 
Bombay. As very rightly pointed out by Dr. P.C. Alexander, who was the 
Governor of the State of Maharashtra in the past, Bombay has faced two very 
worst calamities, one on the 12th March, 1993...(Interruptions) 

SHRI MANOHAR JOSHI (Maharashtra): Sir, I would request the hon. 
Member of say 'Mumbai' and not 'Bombay' because the name has been 
changed. 

���� ������	���� -0�����������0�����3�� 

SHRI PRAVEEN RASHTRAPAL: All right. It is a very small mistake. I 
mean, let us tolerate. 

SHRI MANOHAR JOSHI: It is not a small mistake. It hurts the sentiments 
of the entire State of Maharashtra. 

SHRI PRAVEEN RASHTRAPAL: Whenever I say, Bombay, it should be 
understood as Mumbai. ...(Interruptions).... 

���� ������	������ �� -0�������,��� -0����������� 

���/�����# �� �������������' �����������# TB ����,�������'''
�� � ���''' 

SHRI PRAVEEN RASHTRAPAL: Sir, I may inform my hon. colleage Shri 
Manohar Joshi that I am also a Mumbaikar. I took my college education in 
Mumbai, I stayed in Mumbai and that too in Shivaji Park, 
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Dadar where his good self, is residing and where the great leader of his party 
is taking frequent meetings and misdirecting the people all over the country. 
So, I am proud of Mumbai. I am very much concerned but let us take this 
opportunity also to congratulate the people of Mumbai, to congratulate the 
people of Delhi and also to congratulate the people of Varanasi because in 
spite of very severe bomb blasts— in which lot of people lost their lives, a lot of 
people suffered injuries— they did not lose their courage. We know what 
happened in Mumbai. Nearly 200 people died and more than one thousand 
people were injured. Sir, our Minister who is in the Government right now, Shri 
Murli Deora, in spite of being a Minister, has written a letter to the Railway 
Minister that the compensation of Rs. 50,000/- which is likely to be paid by the 
Ministry of Railways, will not be sufficient for those who have lost their limbs, as 
they are likely to remain unemployed throughout their life. Sir, we are very much 
concerned but, at the same time, we congratulate them for their courage, I 
mean, the way in which all passengers were trying to help each other. At that 
time, they forget whether they were Hindus or Muslims. If they could forget 
whether they are Hindus or Muslims, why are we, the Members of this House— 
which is not an ordinary House, this is the Upper House—not forgetting whether 
we are Hindus or Muslims. 

Sir, a very incorrect suggestion was made by one of the Members that the 
Maharashtra Government should publish the names of those who have been 
arrested during the course of the investigation so that we could know to which 
community they belonged to. I say that this is highly objectionable. That way, I 
will request, let the Government of India publish the names of those who have 
taken loans worth crores of rupees from the banks and not paid, so that I could 
know to which community they belonged to. I want to know the religion of 
those who are blackmarketers; I want to know the religion of those who are 
hoarders; I want to know the religion of all those who have been arrested in 
Delhi in the past five years, who have raped innocent women in the colleges, in 
the parks. I want to know their religion. Where are we heading for? A criminal is 
a criminal. An offender is an offender. He may belong to any religion. Just half-
an-hour ago, there was a discussion...(Interruptions) Please don't 
interfere...(Interruptions)... No, Sir. I am not addressing him. I am addressing 
you. 
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��� � ������	� �� ��IZ ���� ��� !� � �� ��� ��,� ��� ��
� �*� You don't 
take..(Interruptions) 

SHRI PRAVEEN RASHTRAPAL: It's all right. Right now, one Member 
interpreted what is Jaish-e-Mohammed, Jaish means war, so it means fighting 
for Mohammed. If one can object to that name, I can object to the name of 
Shiv Sena. Why do we require Sena in India? We have got Indian Army. How can 
there be Bajrang Dal? How can he object for such names? They have kept it, its 
all right. It is their name. In India, we have got the Durga Vahini; we have got the 
Bajrang Dal; we have got the Shiv Sena; and we have got the Trishul Sena. Are 
they not objectionable names? To me, they are objectionable, (Interruptions) 
(Time-bell) But they have kept them. 

SHRI MANOHAR JOSHI: Sir, he is referring to a party. 

��� � ������	� �� ��IZ ���� ��� ��� ��� �� ��� �,� ���� � (Interruptions) It is a 

recognised party. (Interruptions) 

SHRI MANOHAR JOSHI: ...take the names of all those who are involved 
in criminal matters. (Interruptions) I have asked the hon. Minister to give the names 
of those who are involved in the Mumbai bomb blasts and arrested. 
(Interruptions) There is nothing wrong in it, Sir. 

���� ������	��������� ��� 

SHRI MANOHAR JOSHI: I will take the history of all the bomb blasts... 
(Interruptions) And it is very unfortunate... supporting that. (Interruptions) It is 
because of your support. (Interruptions) 

�����V ���GH��) ����� �$ ��� -J���� (���
��*������
�,���$ ����3�7 50 �����: !��
����
�,���$ ��
��3�7 50 �����'''
�� � ���''' 

MR. DEPUTY CHAIRMAN: You know it is a political party. (Interruptions) 

SHRI MANOHAR JOSHI: He has no business to take the name of a party. 
(Interruptions) ...history of the Congress Party. (Interruptions) 

���� /5���) ��P �) ����: �������$ ��$ �W< ����
��-�����=���(�'''
�� � ���''' 

���� ������	��������� ��� 
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SHRI PRAVEEN RASHTRAPAL: Now, Sir, I am going to a very correct 
quotation from an article written by a resident (Asghar Ali Engineer) of 
Mumbai. I quote, "Interestingly, Gandhiji's concept comes very close to the 
Quranic teaching of truth and patience as enshrined in chapter 103. It is a great 
shame that the so-called jehadis are committing such dastardly acts of violence 
in the name of Islam. Nothing can be more un-lslamic than these horrifying 
inhuman acts." 

The author goes further, and I quote. "The Prophet when asked what is 
jehad, is reported to have said that the best form of jehad is speaking truth in 
the face of a tyrannical ruler." See what is the correct meaning of jehad as 
answered by Hazrat Mohammad Paigambar Sahab. He further says, and I 
quote, "Here the so-called jehadis themselves are tyrannical and it is needed 
to speak plain truth in their face. They need to be told that what they are doing 
is tyranny against innocent people." The bombs planted in the Western 
Railway from Mumbai to Bhayandar were not planted to kill aggressors. 
Those passengers have not committed any offence. The travellers are 
travellers. They do not belong to any community or any religion. They have 
not done anything wrong to that particular terrorist. But it was done. It is 
against Islam; it is against any religion. That is what is written in Quran-e-Sharif. 
That is what is written in the Ramayana; that is what is written in the 
Mahabharata; and that is what is written in the Vedas. Even in the Ramayana 
and the Mahabharata rules for war are given. That after sunset, there should 
not be any war. That when your enemy is not armed, you should not attack 
him. These are the rules in our Hindu soriptures. You read any book. You 
read the Ramayana, you read the Mahabharata, you read the Kalpasutra, you 
read the Dhammasutra, or the Dhammapitaka, nowhere sanction is given for 
war; nowhere sanction is given for killing innocent people. I am going to talk 
about this issue in the coming days. Some reference was made to our Bhartiya 
Sanskriti. I don't want to go into what was Bhartiya Sanskriti 150 years ago; 
how the Bhartiya Sanskriti were treating untouchables in this country; how the 
Bhartiya Sanskriti were treating the widows in this country. 

���� ������	���6!�< ���������=��.7 ������� 

SHRI PRAVEEN RASHTRAPAL: And how the Bhartiya Sanskriti 
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were celebrating the child's birth. (Time-bell) So, let us not go into that 
discussion. If you come down to this particular issue of terrorism, I would 
request the Government of India to distinguish between the terrorist activities 
by outsiders, those who are foreigners, and insiders. I mean we must try to 
find out how we can prevent such incidents. Police will come only after the 
incident. Right now, the Maharashtra Police is doing the investigation. Give 
them proper time. Everyday, they are arresting somebody. Don't disturb them. 
That is my request. Today, it is the Congress Government; tomorrow, it will be 
the BJP Government. I do not hope. But, we will have to argue like that. 
Tomorrow, it will be any party's Government. The police is the agency which 
is investigating a very serious blast. Let us not disturb them. Sir, if there is 
terrorism from outsiders, there is terrorism from insiders also. Then, in our 
country, we should try to find out {Time-bell) how many terrorist attacks took 
place... 

MR. DEPUTY CHAIRMAN: Please conclude because there are a 
number of speakers. 

SHRI PRAVEEN RASHTRAPAL: Sir, I am only making some points. 

MR. DEPUTY CHAIRMAN: Please conclude. You have already taken seven 
minutes against your five minutes. 

SHRI PRAVEEN RASHTRAPAL: I know, Sir. How many terrorist attacks 
took place in India prior to Babri Masjid demolition? How many terrorist attack 
took place subseqent to Babri Masjid demolition? Let us try to find out. How 
many terrorist attacks took place prior to Gujarat riots? Let us see together 
and analyse. 

Now, when we talk about international border we think only of Pakistan. 
But we have international border with Nepal, we have international border with 
Bangladesh and infiltrators are not coming only from Pakistan border. I request 
the Government of India to take a serious note of this information. Now, when we 
talk of border States, we think only of Kashmir. Punjab is equally a border State; 
Rajasthan is equally a border State; Gujarat is equally a border State; and on sea 
route, all our Arabian Sea and Maharashtra. West Bengal has got international 
border by sea route. Sir, I have this experience because I was elected from 
Patan district which is very close to Pakistan border. (Time-bell) 
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MR. DEPUTY CHAIRMAN: Please conclude, please conclude. I have to call 
the next speaker. 

SHRI PRAVEEN RASHTRAPAL: It is only twenty kilometres. Infiltrators 
may come. Sir, the police of these States... 

MR. DEPUTY CHAIRMAN: Kumari Nirmala Deshpandeji. 

SHRI PRAVEEN RASHTRAPAL: The police of Gujarat, Rajasthan, 
Maharashtra and Punjab (Time-bell) may be given sufficient instruments, 
sufficient arms and ammunition, sufficient feedback of Intelligence Bureau to 
stop the incoming outsiders and terrorist activities. Where this RDX is coming 
from? It is coming by land route only. 

MR. DEPUTY CHAIRMAN: Please conclude. I have already called the 
next speaker. 

SHRI PRAVEEN RASHTRAPAL: Yes, Sir. Sir, I am going to conclude, but, Sir, 
because they made frequent references... 

MR. DEPUTY CHAIRMAN: No, no. There is no time for your answering 
all the references. Make your point and conclude. I think you have made your 
point. Please allow other speakers also. 

SHRI PRAVEEN RASHTRAPAL: Okay, Sir. Sir, I request the 
Government of India to give one particular information to this House that if 
there is a disaster management scheme at the Central level and the State 
level whether during these types of events, untoward event like Mumbai-blast, 
that disaster management structure of the Central Government and the State 
Government started working within half an hour or one hour of the event or not. 
That information may be given and if there is no disaster management for such 
blasts, such an agency may be created in all sensitive areas in our country. 
With these words, I conclude. Thank you, Sir. 

MR. DEPUTY CHAIRMAN: Thank you. Now, Kumari Nirmala 
Deshpande. 
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	 -�/ ������,� � � � ��� ���unfortunately, Sir, when we talk about this Parliament; or 
the Lok Sabha, we need to be a little more tolerant, and, especially, this 
House, Sir. But, what has become is, as if all these blasts have become so 
routine that a blast takes place at one place or the other, the hon. Home 
Minister of whichever Government comes, gives the reply. We discuss here, 
the matter ends till unfortunately, God forbid, there is a next blast. I personally 
feel that the matter needs to be addressed in a 
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more serious manner, and, that is why, sir, I just want to touch upon—I am not trying to 
join issues here—that when we left behind the discussion on the Mumbai bomb blast and 
we started taking some other issue, can you imagine a 70-year old lady sitting in 
Mumbai, who lost her children, wanting to see what the Parliament is going to debate? 
Instead of that, for whatever be the reason, we started discussion on some other issue. 
I am not getting into why it was there, at this point of time. Yes, I had asked this 
question that day as to what was the compulsion. Can you imagine how we have 
alienated people from the mainstream, and without the support of the people, we cannot 
fight terror—I definitely agree with what Nirmalaji said—only through the governmental 
machinery. Sir, this is where I thought that this issue needs to be discussed in a much 
more serious manner than, perhaps, it is being discussed. Sir, do we realise.... Sir, I will 
just take two or two-and-a-half minutes. 

MR. DEPUTY CHAIRMAN. You observed my finger going near the bell! 

SHRI DINESH TRIVEDI: Sir, before it goes near the bell, I am conscious 
about it. Sir, do we realise that a mafia network is running a parallel Government? I 
am not talking about just a mafia network. A parallel Government is run by the 
mafia network! Sir, since I have mentioned this, I would like to read one line from 
what the Vohra Committee report says.l am not saying this— because terror, 
whether it is across the border or from wherever it is, terror cannot take place until 
and unless there are local mafias. It does not matter which community they belong 
to, they are terrorists. And, if they are supporting the terrorists, then the mafia system, 
the mafia network is equally involved. 

With your permission, I just would like to read 3-4 lines from the Vohra 
Committee report. It says, "The DIB has stated that the network of mafia is virtually 
running a parallel Government, pushing the State apparatus to irrelevance. It is thus 
the most immediate necessity that an institution be established to effectively deal 
with this menace. No machinery, to my knowledge, till this day, has been 
established." Sir, again I would like to read the last two lines. Talking about again 
the bomb blasts, the Bombay blasts case in 1993—at that time it was Bombay, 
so it is Bombay here, Joshiji will pardon me, it says and I 
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quote, "The bomb blasts case and the communal riots in Surat and 
Ahmedabad have demonstrated how the Indian underworld is exploited by ISI 
and the latter's network in UAE to sabotage the entire Indian machinery." The 
reason why I am talking about this is, after the Vohra Committee report came 
in—I salute my late friend Shri Rajesh Pilot, who had the courage to lay that 
on the Table of the House and that is why we could discuss it. Sir, I went to 
the Supreme Court. I wanted to know who those mafias are, because it also 
says that these mafias come and occupy* (Interruptions) That is why I went to 
the Supreme Court because I wanted to know...(Interruptions) I am reading 
from the Vohra Committee report. 

SHRI PENUMALLI MADHU:* 

MR. DEPUTY CHAIRMAN: Though it is in the report, it should be 
removed from the proceedings. (Interruptions) That is removed. 

SHRI DINESH TRIVEDI: Since he has challenged me, I am reading from 
the Vohra Committee report. "In certain States like", I do not want to read the 
name of the States, "these gangs enjoy the patronage of local level politicians, 
cutting across party-lines and protection of the Government functionary. Some 
political leader becomes the leader of these gangs, armed Senas and over the 
years, get themselves elected to local bodies, State Assemblies, and national 
Parliament." 

MR. DEPUTY CHAIRMAN: That is a general comment. 

SHRI DINESH TRIVEDI: Sir, i am just reading from the Vohra Committee 
report. Sir, I am a responsible Member of Parliament and I know. What I am 
trying to say is, I went to the Supreme Court. The Supreme Court in their 
judgement mentioned that there has to be a high-level Committee to monitor 
not only the Vohra Committee recommendations, to make sure that these 
kinds of incidents do not take place ever in India. 

Sir, I wrote letters to the various Governments including the NDA 
Government. I have no hesitation in saying that. The last letter I wrote was in 
2004 to the hon. Home Minister, Shri Shivrajji, mentioning that this is the 
Supreme Court order, have you implemented it or not. To the best of my 
knowledge, till date, this order of the hon. Supreme Court 
* Not recorded. 
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has not been implemented. I would plead to the hon. Minister, during his reply 
give us some assurance. Otherwise, what will happen? Blast here, blast there, 
we are taken as a soft State and again we will be unfortunately discussing this. 
Sir, in conclusion, I will tell you, my hon. colleague mentioned���������������
��9 �y ,���������3����S������
�" �����0��,0�!�	 �����: ������������S������ ���������,��
��3�����������$ ���-�M ����3��*��� 

� ����������� ��
����1 
��
��� �D ��1 
���!
��
���(��9 �������
�1 
�������9 ���
�� -4 
����
: 
��� �	 ��,������ *�!� ������conclude �50 �������,
��*�– 
 

“����.� ���������� ����,����� 
����	���������y �����,����� 

,.��
�
���1 �����	,��,�7 �����H �	 ��,� 
�����B - 2 ���0�
���9 �����,������“ 

SHRIMATI HEMAMAUNI (Nominated): Mr. Deputy Chairman, Sir, I thank you very 
much forgiving me this opportunity. Being a Mumbaikar myself, I am very emotionally 
involved because it is my city, which is affected. So, I would like to let you all know 
what I feel about this tragedy. 

[THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI) in the Chair] 

We never seem to learn from past experiences. This is a sad fact that has 
emerged after the recent bomb blasts on the Mumbai locals that went off with so much 
precison. These serial blasts have caused immense harm to human life, and property: 
While much tall talk is going on about the great resilience of the Mumbaikars and all the TV 
channels vied with each other to be first one on the scene of the disaster, is anyone bothering 
to condemn our security systems that have let us down yet again so miserably? Is 
anyone sparing a thought to the hundreds that have lost their only breadwinners or to 
those many young lives who were just on the threshold of their career? 

Why is it that Mumbai, a city that literally is the business and economic hub of our country, 
repeatedly attacked, a city that is so culturally rich, so full of achievers like Ratan Tata 
and Aditya Birla, famous film personalities, eminent sports personalities, successful 
business houses, such a cosmopolitan loving city that throws open its boundaries to 
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everyone? Why is it that when it comes to situations like this, nothing is done to prevent 
such tragedies from happening? A city that prides itself on hard work, Mumbaikars are 
forcedto pick up the threads and resume their lives. Do people understand how much 
effort is required to go on with life in the aftermath of such tragedy? It is true that many 
concerned people have come forward with contributions and donations. I am myself going to 
perform in a fundraiser to help the victims. But will all this bring back the lost lives? Will it 
alleviate the terrible loss suffered by the surviving family members? Is it going to lessen 
the trauma that will haunt them all their lives? 

It is not that India is a lone country to be thus targeted by these subhuman 
terrorists who have no regard for human life. Look at the United States. After 9/11, they 
have consciously spruced up their security and taking good care that unwanted elements 
with harmful intentions do not enter their country. Should we not have taken a cue from 
them? The newspapers, both yesterday and today, are full of the number of tourists of 
different nationalities who have simply melted into our country and cannot be traced. 
Pakistani and Bangladeshi nationals top the list. What is our security system doing about 
this? Some of these may have been responsible for the blasts in Mumbai. Is it not the 
Government's duty to ferret out these possible anti-social elements and throw them out 
of our country? There are reports that the Maharashtra State Police force was alerted about 
the possible terror attacks. In spite of this warning the terror attackers have not been arrested 
as was done in the case of the RSS office at Nagpur. There is total lack of intelligence 
sharing. Even now, going by the revelation of some of the arrested terrorists, one likely 
target is some of the vital installations like the BARC. The Maharashtra 
Government was spending sleepless nights to prevent a disaster waiting to happen. In 
all developed counties, they have CCTV and other advanced technologies in trains and 
railway stations. The State Government could have taken preventive measures. At least 
now the Railway Ministry should immediately install CCTV in all stations and post security 
personnel in trains equipped in the communication system. There are reports that the DG, 
Maharashtra Police and the RPF are blaming each other trying to fix the responsibility 
for taking preventive action. This will not satisfy the people of Mumbai. The only solution 
is to bring back POTA or enact another legislation in its place to deal with terrorism 

310 



[31 July, 2006] RAJYA SABHA 

more firmly. The office of claim set up by the Railway authorities is in Churchgate. It is 
a great inconvenience for people to commute. Similar offices should be set up in Bandra 
and Borivali Station to help the families of those killed and wounded. Should not a country like 
ours which shares boundaries with so many nations on allsides see to it that we are not 
thought of as vulnerable and easy targets? Our existing security systems have allowed the 
Mumbai blasts to happen. Let there not be any more laxity. Terrorists are people with no 
hearts They do not care for innocent human lives. Let us teach them a lesson they will not 
forget in a hurry. Let us all join together, burying all our differences and rise as one nation to 
deal with situations like this. Let there be no more lives lost in meaningless bombs 
blasts where the perpetrators are allowed to get away with their misdeeds. Let us reach 
out to all those victimised. Let us pay a tribute to those who have died and we can do this 
by seeing to it that we prevent such tragedies from happening in the future. 
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SHRI R. SHUNMUGASUNDARAM: Thank you very much, Sir, for giving me 
this opportunity 

"Can POTA achieve what TADA could not?" This was the title of an article which 
I penned, and it was published in The Hindu dated 1st January, 2002. 

Sir, the idea behind the article was, at the time when introduction of POTA was 
hardly discussed by the Houses of Parliament, I felt that POTA was not required, 
because its earlier enactment called TADA' was a total failure. There were about 
16,500 cases booked under TADA, of which less than 400 ended in conviction. So, 
when TADA, which was brought in to contain terrorism, could not achieve its objects, 
what was the necessity of bringing another enactment called 'POTA' which is, in 
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fact, a re-birth or reincarnation of TADA? This was exactly the question put by 
me. 

Sir, in the State of Tamil Nadu, there were several cases tried under the 
TADA. Hon. Member, Dr. Malaisamy, is also aware of this because he was, for 
some time, the Home Secretary of the State during the time when TADA was 
...(Interruptions)... 

DR. K. MALAISAMY: Sir, at that time, everything was under tight control. 

SHRI R. SHUNMUGASUNDARAM: Yes; Yes, it was under very, very tight 
control. Sir, I can tell you and inform this House, how tight was it that under 
TADA, one Vat Ravichandran was prosecuted. At that time, his elder brother 
was a Member of this hon. House.his name is Vaiko. Vaiko's younger brother, 
Mr.Vai Ravichandran, was prosecuted under TADA, at the time when hon. 
Member was the Home Secretary, and utimately... (Interruptions)... 

DR. K. MALAISAMY: Sir, may I clarify? 

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): I don't think you need to 
clarify anything. Kindly stick to the point...(Interruptions)... 

SHRI R. SHUNMUGASUNDARAM: i am sticking to the point on 
terrorism, Sir. .(Interruptions)... 

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): You don't have more 
than five minutes. So, don't lose your time .. (Interruptions)... 

SHRI R. SHUNMUGASUNDARM: Sir, I am sticking to the point on 
terrorism and on how TADA was used to terrorise politicians and their family 
members. 

DR. K. MALAISAMY: You may go and ask Mr. Vaiko. 

SHRI R. SHUNMUGASUNDRAM: Sir, Mr. Vai Ravichandran was 
ultimately acquitted of the TADA charges. So, what happened to the TADA 
charges? He was accused in a case along with LITE men for killing an EPRLF 
leader called Padmanabha. Ultimately the case ended in acquittal. What was the 
purpose behind using TADA against a member of a political family? 
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SHRIMATI S.G. INDIRA:* 

DR. K. MALAISAMY:* 

SHRI R. SHUNMUGASUNDARAM: Sir, I named Ravichandran. Now, 
Vaiko is with them and I don't want to talk about Ravichandran 
...(Interruptions)... 

SHRIMATI S.G. INDIRA:* 

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): Are you yielding? 

SHRI R. SHUNMUGASUNDARAM: No, Sir, I am not yielding. 

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): He is not yielding. Nothing 
else is going on record. Please, continue. 

SHRIMATI S.G. INDIRA:* 

THE VICE-CHAIRMAN: (SHRI DINESH TRIVEDI): Please, continue. 

SHRI R. SHUNMUGASUNDARAM: Sir, POTA was introduced and under 
the Act, there were several prosecutions. Of course, in Tamil Nadu too, there 
were certain prosecutions. 

SHRIMATI S.G. INDIRA:* 

DR. K. MALAISAMY: Sir, I have got a point of order ...(Interruptions)... 

THE VICE-CHAJRMAN (SHRI DINESH TIRIVEDI): He has got a point of 
order. Let's listen to his point of order. Madam, would you please sit down? 
...(Interruptions)... Please, listen to him for a minute. 

SHRI V. NARAYANASAMY:* 

SHRIMATI S.G. INDIRA:* 

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): Mr. Narayanasamy, I 
am going to ask him. Please, tell me under what rule it is. Under what rule does 
your point of order fall? What is the rule? 

DR. K. MALAISAMY: That the case ended in acquittal is a different 
matter...(Intenvptions)...that is why he was prosecuted. ..(Interruptions)... 

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): There is no point of 
order. Please, carry on, Mr. Shunmugasundaram. 

* Not recorded. 
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DR. K. MALAISAMY:* 

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): You have now got only 
three minutes. You are losing your time and nothing also is going on record 
Please, carry on. 

DR. K. MALAISAMY:* 

SHRI R. SHUNMUGASUNDARAM: Sir, you have to protect me. They are 
interfering'... (Interruptions)... 

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): I am protecting you. 
Nothing else is going on record. He didn't have any point of order. 

SHRI R. SHUNMUGASUNDARAM: Sir, Mr. Ravichandran was utlimately 
acquitted of the false charges; this is what I wish to say. When POTA was 
introduced, it was equally misused in Tamil Nadu ...(Interruptions)... Mr. 
Ravichandran's elder brother Vaiko was also prosecuted and he was also found 
not guilty. That POTA was misused is a fact known to everyone 
...(Interruptions)... 

SHRIMATI S.G. INDIRA:* 

SHRI R. SHUNMUGASUNDARAM: Sir, another hon. Member said 
...(Interruptions)... 

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): Will you, please, go 
beyond Tamil Nadu? ...(Interruptions)... Please, go beyond Tamil Nadu 
...(Interruptions)... 

SHRI R. SHUNMUGASUNDARAM: Sir, I shall go beyond Tamil Nadu. 

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): He is going beyond 
Tamil Nadu now. 

DR. K. MALAISAMY:* 

SHRIMATI S.G. INDIRA:* 

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): Kindly go beyond Tamil 
Nadu. We are talking about the Mumbai blasts here. 

SHRI R. SHUNMUGASUNDARAM: Sir, now the suggestion is that there 
must be some other new enactment, something like POTA, something like 
TADA. Somebody said it may be called 'Kota'! It may be called 'Kota' or 'Bata'; 
whatever it may be, I am only suggesting that such Acts cannot be allowed to 
be misused by any person, and more so, to target political personalities. I am 
of the view that if somebody 

* Not recorded. 
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4.00 P.M. 

suggests that such an enactment must be brought in, it is only with an ulterior 
motive, to target politicians and political opponents. They say so only with this 
view. They view things with a tainted glass, when they say something like—
Madani was given a massage in his treatment of Siddha or Ayurveda 
...(Interruptions)... 

SHRIMATI S.G. INDIRA:* 

SHRI R. SHUNMUGASUNDARAM: Sir, this is as per Court 
...(Interruptions)... As per Court orders, somebody is given treatment; the 
accused is not found guilty ...(Interruptions)... An accused person is given 
treatment as per Court orders, and the accused person is not an accused 
under TADA or POTA. He is an ordinary criminal. 

SHRIMATI S.G. INDIRA:* 

SHRI R. SHUNMUGASUNDARAM: He is an ordinary criminal 
...(Interruptions)... He is given treatment ...(Interruptions)... 

SHRIMATI S.G. INDIRA: You are losing your power ...(Interruptions)... 

SHRI R. SHUNMUGASUNDARAM: If on humanitarian basis somebody is 
given treatment, is it bad? ...(Interruptions)... We have also seen in this country 
that some convicted persons are given the seat of Chief 
Ministers...(Interruptions)... 

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): You have made that 
point ...(Interruptions)... Can you go to the next point? ...(interruptions)... 

SHRI R. SHUNMUGASUNDARAM: Yes, Sir. I am going to the next point. 
Now I come from an accused person to a convicted person. This is my another 
point. A convicted person was offered a seat of Chief Minister. That has 
happened in Tamil Nadu ...(Interruptions)... Therefore, there is nothing wrong in 
giving treatment to an accused person. ...(Interruptions)... 

DR. K. MALAISAMY: He is going too far ...(Interruptions)... What is the 
relevance of it? ...(Interruptions)... 

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): I am on my legs 
...(Interruptions)... 

* Not recorded. 
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SHRIMATI S.G. INDIRA: What is he concerned? ...(Interruptions)... 

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): Will you let me handle 
this? ...(Interruptions)... Please let me handle this ...(Interruptions)... 

SHRI R. SHUNMUGASUNDARAM: Can you deny that a convicted person 
was not offered the seat of Chief Minister? ...(Interruptions)... 

SHRIMATI S.G. INDIRA: Can you deny that you are misusing the power 
in Tamil Nadu? ...(Interruptions)... 

THE VICE-CHAIRMAN (SHRI DIENSH TRIVEDI): Please let me handle 
this ...(Interruptions)... 

SHRIMATI S.G. INDIRA: Tell the answer ...(Interruptions)... 

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): If you let me handle 
...(Interruptions)... 

SHRIMATI S.G. INDIRA: Is he talking about Mumbai blasts? 
...(Interruptions)... 

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): Can you kindly take 
your seat? ...(Interruptions)...Please let me handle this ...(Interruptions)... Let 
me handle this. ...(Interruptions)... May I request you to kindly go to your next 
point? You do not have much time. ...(Interruptions)... 

SHRI R. SHUNMUGASUNDARAM: I have made my point. 
...(Interruptions)... 

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): You hardly have one 
more minute. Now it is time for you to conclude. In conclusion, whatever you 
have to add, kindly do that. 

SHRI R. SHUNMUGASUNDARAM: I will do that. 

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): Kindly go beyond Tamil 
Nadu. 

SHRI R. SHUNMUGASUNDARAM: We have to analyse the situation in 
Mumbai and what has prompted the blasts, is not some incidents that happened 
recently. When we look back, the history of modern India has to be divided into 
two parts. As an hon. Member was telling, the incidents 
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which happened prior to 6th December, 19S2 and incidents which happened 
after 6th December, 1992 have to be compared. He has made a correct 
statement. The history of India will definitely be divided into two parts like the 
English calender of BC and AD — before 6th December, 1992 and after 6th 
December, 1992. All are the consequences of the demolition that had taken 
place. Who is responsible for this? Whoever has supported it, whoever 
offered Kar Sewa, they are all responsible for this incident. With these words, 
I thank you. 

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): Shri T.S. Bajwa Not 
present. Shri Syed Azeez Pasha. 
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THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): Please conclude. 
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MS. PRAMILA BOHIDAR (Orissa): Sir, terrorist violence is no more 
confined to fundamentalist groups. It is not even confined to only certain 
States or areas in the country like Jammu and Kashmir. It is gradually spreading 
to many other part of the country. Even States without any international border 
are also being targeted by terrorists and with foreign links. Even States like 
Orissa without international border are being targeted by terrorists with or 
without foreign links. 

The recent serial bomb blasts in Mumbai is a continuation of the 
happenings of 1993 bomb blasts. We must thank the civil population of Mumbai 
who have not only braved the situation, but also have come together to help 
the blats victims. 

While the intelligence and security agencies are working to find out 
persons responsible for such criminal and anti-national activities, it is 
necessary to look at the problem with a larger view. Now, it is report by the 
media that the Maoists, Naxalites, terrorists and separatists in the North-East 
are exchanging arms, ammunition, information, and training facilities among 
themselves. 

The Government has to take a total view of the situation. It must look at 
the Maoist and Naxalite problems in the States of Orissa, Jharkhand, 
Chhattisgarh, Bihar, Andhra Pradesh and Maharashtra . It is necessary to 
check any nexus or collaboration between these groups and the foreign aided 
fundamentalists engaged in terrorist activities. 

POTAwas an effective law to check terrorism. But it was withdrawn. 
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This encouraged terrorists. They started more violence. Now it is most necessary to 
adopt a strong law to prevent terrorism. The Government without loss of times hold act 
on this. Thank you, Sir. 
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,
� �*�� B �� �� : ���� ��� ��� � �
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† [ ] Transliteration in Urdu Script. 
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THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): Don't pay any 

attention to that. You please carry on. 
 

��� (  C� D ��/� D N /�� �� ��� �� !��0� ������ �
� 1 
�� ,�� ���
� %� �� ��� �� K�
'''
�� � �������
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� ����# �� ���� 	� ������� ��
��,������������������������9 ���
�����
�� �̂ !��	 � ���
�
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† [ ] Transliteration in Urdu Script. 
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h 0 � ��
����B ��������� ��(�+��^��� ����� ��Y� �� 0D ���������9)�a� �����vW,���� ������������
,���9 �%� ��������������'''
�� � ���''' 
 
� � ����9� S �
����� ��� ��3 �� ���������
����������
�Please don’t disturb.  
 
 �����# � ���� 	���# ������������,���9 ��������� ������������ �����
,
��*��
	 �+	 ������� ��
,
� �*�� ,�� � *� %� �������,�� �.0� K������� 	
/ 
����Y� � � 0D �� �� 
� �*� �� � -J��� � (���
/ S9 ����������-�����9)�??����� �� (�l��!�9 �� �������" ��+�����
��(���� ��.� ������� ��
�
���+��� ��.� ���������P' ,�̂ 0��������$ ��$ �� 07 �������-���*���������
�w� �����$ �
��*���- B �
�������$ ��P	���" ��� S,��
�.4 ���
��*�" ���� ��
��� �j@�������$ �����,������� 
 
� �����,�,��� *���9 �,S���
���- 0����������� ������P�	 �������v� � ���
������������ ��
����
,����2 ���
,��� -0����� ����(!	���,��Q������ ����0C �����������YI< ��7 !�< ��������
��IZ ��,��6C ��� 0D �������
,�������# � ��P�� ���$ ������� *�+������� �$ ���
�
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"How come blasts occur in Delhi and Mumbai only when Congress Party 
is in power?" 
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� ��,�� ���
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����" ��\@@������ -J���i�]�� �� (�� ��
������ � ���-,�P' ,����" ���0$ �����,���� ���
�������
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,�!����
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���G� �
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���B 
��&��Q�Q,��� ����
�: Q�Q� ��J� 	 �� �����,�������������" �� $ �����0w� �� �
����0���	 : �� ��� � -g�� �(��-�
�
���+������1 ����������0���	
�: � �����$ ������' �������� ��0��
��� ����' ������� � ���������
����
�
�	 � ��1 ���: !��
����
�� -J���� (�����������
�� ���
����
�����1 ����������0���	
�: � �����$ ��̂ 0�
���
�	
: ����/ ,��������
����� � �' ������������
�� ���
���,
�1 
�,��� ��0��� ���-���� ��
��- B �
��1 ����,
�1 
����� � �,����-,�$ 2 ��E �$ �W< �������������
�� ���
�C �v���' 
,�!��������,���,
�
�*���%� �����+���0���	
�: � ��� (�$ ���- B ���������# ����!�� ��*����������,�����,��1 ���� 
 
� � ����9� S 
��� ����� � �3 �� ��� ������ �0���	
: �� � ���� ������� �>J�q (������ ��,�
�����
��*���K� 
 
� �����# � ���� 	������� *�+=�3������,���������.0�����0���	
: �������,����
���
����
�
� ����0���	
: ��
��g�������,
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�� ���I� ������� �������������0t��	
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��� ,��� � �� �9 �� �]J��� ����� �� ��� ,��� ��� �� �,�� ��� �� �� ��� 	
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� �D ��� (���1 � ����0!���!�9 ������,
��*�����7 ��%����
��!�9 �����0!�����,�� ����# =� ���� ���$ ��
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� ������ ��
�	
: ������� �̂ 0�����
����������,���" ����0t��	 : ����,�����
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'� �0 �& ���x�� J��- �Z ����+ P �X (7$�����f ��!�+ ��& ����!� � � ��7#���� ������x� ������V��G��(¥7�����~U�1��!�a��)��'����~U���� �� 
�� '��0 �f ��¦ �1�� J��- ���#�_'��� �̂���� '��0 �& �����!�a��"�����%������������������������ �

� �
† [ ] Transliteration in Urdu Script.  
*Expunged as ordered by the Chair. 
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�S��!�a���� ��W���- ���#��W/���%�a��¼ �+ ��x5 )�9 �M �?����9 �C���1��(!�T (-���!�C���15 )�� ����½ � �. ������ �5 �~��x��('���!�����W��)���#�
�f ��D�����!�j �����& ��%��. ����1f ��r��������!���;'���7¾!���������U�H���x����K�
��~Q!�G����>(/�T ����& ��%��. ����������()�5 �~��+ ��� $
���[!���a����H� ��[|��T U� ��|}�������D �¬����1����C�E��. ����H�E���� �j �������|}�f ��D���x�« � �£ � �0 � ��!�����W��)���[|�� ���H�����N�K���|}
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��~Q!���������(!��!

D �¬���� ��� ��� ��!�j ������S�x� � �����E��W	���T ���� ������x��N��$�9 � ��7/�+ ��5 �~�� �±- ���� ���H��� ��N��$� ��(!�¿ ���� ��!�j ��/���|}� ���� ��
�j ��/�� U���#�K���|}�������D �¬����� ���C�E��. ����H�E��!���*!���� �a��'���H���[)��0 �& ������H������_̂ %���� �+ ����[)��0 �& �����#�� "'��c

x� �+ P �T (��j ��/�����!�a������W[¥~��+ ������� ���������$ ���(!�6 7U���!�a�����~�?����)������ �o ��p�& ���x�l �I���!� �
� �

U�K�+ ��Y ��E�& �����)���{ �K��!�a���� ��W���- ���#��W/���!�� �K�+ ��1����� ��'�G�H������E����À��0 �& �������+ �������`�_/�a��(D�E�H�X )�
�E���H�T 7
�a��(D�E�H�X )�
�E���H�T 7U�K�����#����0 �Y ��E�& ���� ��'��0 �f �K�� ����f �K���)���x+ ��� ����8 (��j ��g������#����0 �Y ��E�& �����$�1+ �

����WJ��- �� �����1� �+ P ��� ���H���7!�H���f ��!�1�� |(!�����W��)���!�C����!�a������W���- ���7*!����+ ������+ ��� �����D�_/��. �_̂ %�G�H��!�+
����T �����!�a������W���- ���7*!����+ ��= (̂'�1�� |(!�����W��)�+ P �������1+ ����"n̂����+ ��Y ��E�& ���� ��'��0 ���(p��� Q̂'���)���x+ N��$
��/�+ ����[)�+ ����v#��. ������7/�¿ ��%�1����#����0 ��_���#��#���)���{ �K��!�� ���7*!����d ����������x� �§ ��$ �a��"!�f ����9 �T 	�d ��p

���H���#��7/��/����H�����4 �������=/�£� ��� ����Á[-�+ �������� ������x� ���*!�+ P ���#�+ ��1� ���*!���#���?�����������
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�
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� ���/	���*�/��$��# �
/9�� ����� �8�� � ����]7 )�� (���3�����' ������������� � ������� 

� ��� (  C� D ��/� D N /�� �� ��� �� !��0� ' *P��� �-� � ,�� � -���� ��� !��0� 	 �L �� ����� ��
������ � ������ 

�~h����������������
��	�~h����������������
��	�~h����������������
��	�~h����������������
��	������ $�1������������D�¬���E�a����H���!�� "'��c�����f ����6 7̂(-�a����H������������������������ �
 

� ���/	���*�/��$��# � ������# / �����
��C������� � ����	
�������� �����]7 )����
��3�������������� � ������ 

� ���(  C�D ��/�D N /����� -�������!��0��- ,FQ����� ������������� � �������

 

�~h����������������
��	�~h����������������
��	�~h����������������
��	�~h����������������
��	����8 ������Ã��%���U��!�a����H���!�� "'��c������������������������ �
 

� ��/	�� �*�/�� $��# � �� # ��� ��� ���������
� ' ����� ��� ,���� �� ���]7 )� ��� ��3�
������!�����9 ��+����	 �����,�� �������������� � ������ 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Azmi, 
please...(Interruptions)... Just a minute, Mr. Azmi...(Interruptions)... We are discussing 
...(Interruptions)... Please listen to me...(Interruptions)... 

���/	���*�/��$��# ���� � �����# �$ : A,������ �����# ���������������
��L �������
,������,���$ �������������� �����]7 )������3������ �� ������ � ���'''����,�� ��
���� ��
# / �����
��C����������!
�1 
������� � ������ 

� ���(  C�D ��/�D N /��������� -4 
����	
: �����P' ,�������� *����� -g���(���,���.0��� -4 
����
� -g�������%� ���� �����P' ,����� �� ������ � �������# ������� -g�������%� ���� �����' ' F�����
�����,��'''
�� � ���'''�
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��	�~h���������� ������
��	�~h���������� ������
��	�~h���������� ������
��	����9 �T ���& ��� ��[|��1a���� ��W����+ ��T ���& ���+ ��x� � ��W7-�9 �Y ��E�& ��� ��[|��1���
� � ��W7-� 9 � ½ ����̂ (����������������� ���������k ���� + P � ��- ��- � ��%� ½ ����̂ (�� 9 � T ��� & ��� ��)��

��������������������������� �
 

� ��� /	�� �*�/�� $��# � �� ���� ���]7 )� �
� ����!�� 	 ����� �9 �� ���� ' �
���
������ � ���'''� 

��� (  C� D ��/� D N /�� �� � �� �� �
� ��� ���� �
� �� �� �.0� � � � ����� ' ' F� ��3� ��� ��
������ � �����������
: ���(�������' ' F���,�����������
: ���(�' ' F���,����������� � ������   
*Expunged as ordered by the Chair.  
t[ ] Transliteration in Urdu Script. 
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��	��~h����������������
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� ���/	���*�/��$��# ����������]7 )��
�������
����8 7 )���������9 ������' �
����
������ � ������ 
� ���(  C�D ��/�D N /���������� *�!� ���,����
��� ������.0������ -4 
�� ����IZ ��
���� �
�� ���� ���
��!� 0���������� *�!����,��� ������.0����
�� � �������
 

�~h����������������
��	�~h����������������
��	�~h����������������
��	�~h����������������
��	������*!��E��� ���#���?���������0 ���	������*����[|����$�1a�����������*!���� �� �K�j ��/�G�H�+ ��1���
a�����������*!�j ��/�G�H�+ ��1������������������������� �

 
THE VICE-CHAIRMAN (PROF. P.J. KURIEN) Mr. Azmi, please. 

(Interruptions)... 

��� (  C� D ��/�D N /�� ���� � -4 
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�~h����������������
��	�~h����������������
��	�~h����������������
��	�~h����������������
��	����� ���*!���#�xs �xf �K�x
�����[|���$������������������������!�+ ����� ��q �© �Â %���f ��
a�����������*!�+ P������������������������ �

 

� ��� /	�� �*�/�� $��# �� � ����IZ � �
� ��� � �� ���� �� � ��0� ��3� ��� �� ������ � �������
� ����IZ ��
���� ��� ���� ��� ��0���3��*�������!
��7 9(7 ���3������,
��������� � ������ 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Azmi we are 
discussing....(Interruption)...Please listen ...(Interruptions) 

��� (  C� D ��/�D N /�� ������ � �� � � ������ ' ��,�� �.0� ������� 9 �� 	 ������ ���,�� ����
����U� !C �������� *�	 ./ ���.0��# ��������E ���(�# 0	 ���T' ������' ' F���3�������,��� �	 ���/ ����
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† [ ] Transliteration in Urdu Script. 

342 



[31 July, 2006] RAJYA SABHA 
 

�9��������������������������r��¡!�1�� [!����E��������k ����+ P ���- ��- ���%�f ��¦ �����#����0 �& A����& �����)���1a�����[!�E�+ �
x��Ŵ������+ P ��W���E���H�T 7U�K�������������������������a ������W���- ���7*!���� �� �K�+ ��1a�������E�K��[!�E�T ����+ ��1���
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��Y /� �! �) ������ � �%� ��,��������K���'''
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� ���� ��� �� ���
�� � ������� � 
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� ����9� S � 
��'� ��'# �'� * ��� ��� �� ��� ���� � A��y � �� !Y0	 �� �� ��� ��� �� ��
������ � ���''' 

���(  C�D ��/�D N /��������� *��������,�� ��C �)������,���3���������.0���

 

†�~h����������������
��	�~h����������������
��	�~h����������������
��	�~h����������������
��	���xa������������!�+ P �j ��/�9 ����D�E�����j ���À��?!�+ ��1���� �
 

SHRI MANOHAR JOSHI: Sir, I am on a point of order ...(Interruptions) 
THE VICE-CHAIRMAN-(PROF. P.J. KURIEN): Let me listen to his point of 
order, please 

���/�����# �� �����
���A!�0�� ��9O�8 7 )��� ������������ � ������ 

���  ���;] � ���B � �� ������� ��,��-����� ���� ��� ��E �� �(�� �� ���� ��,� ��3��-��������
������ � �������������,��*��+�
��-��
����,��,��/ ���' �������'''
�� � ���''' 

SHRI MANOHAR JOSHI: The hon. Member is misguiding the 
House...(Interruptions) He is misguiding the House because he is talking 
about the RSS and the Bajrang Dal withthout his personal knowledge and 
proof. Therefore, the whole House may be misguided, and it is necessary that 
such a thing be not allowed in the House ...(Interruptions) 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Azmi, please listen to me. 
The point is, we are discussing the bomb blasts. In the course of the discussion, 
you cannot make such a blanket remark against any organisation, whether it is 
the RSS or it is the Bajrang Dal or it is any other organisation. Do not make such a 
blanket allegation against an organisation. So, if that is mentioned like that, that is 
expunged. ...(Interruptions) 

SHRI ABU ASIM AZMI: Sir, when we are condemning...(Interruptions) 

† [ ] Transliteration in Urdu Script. 
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): The point 
is...(Interruptions)... Mr. Azmi, in the morning, ...(Interruptions)... Earlier... 
(Interruptions)... 

��� (  C� D ��/� D N /�� �� ���� � *� ����� ������ � �������  Sir, I will prove it. I 
challenge that I will prove everything ...(Interruptions) 
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��	����� �K�+ ��1������!����������������������� 

SHRI MANOHAR JOSHI: Sir, you have given your ruling. 
...(Interruptions)...The hon. Member cannot challenge your ruling. 
...(Interruptions)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mrs. Brinda, you are not 
supposed to do it. ...(Interruptions)...You know the rules...(Interruption)...No, no; 
you cannot do that. ...(Interruptions)... So what? ...(Interruptions)... Mr. Azmi, 
you listen to me ...(Interruptions)... 
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� ����9� S � 
��'� ��'# �'� � * ��� ��� �� y ��� �-��� Number one, this is very important 
discussion, and in this discussion, we should show that we are united and one. 
Our concern should be against the blasts and those individuals who suffered. 
You should speak againt those individuals. The Government is taking care of that. If 
we show such divided House here on such an important issue which is concern with 
the unity of our country, I am sorry to say that we are not showing good example 
to the nation ...(Interruptions)...Remember, the nation is watching us. See, in the 
morning, while I was on the Chair, someone from this side, mentioned about terrorism 
and connected it with a community. Immediately, I expunged it. The same thing, I am 
doing now. I am not showing any partiality. So, you cannot mention name of any 
organisation. The Government is enquiring into it. Nobody has come up with any 
evidence that a particular organisation is doing it. ...(Interruptions)...So, that is 
expunged. 
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Don't try to divert the 

issue...(Interruptions)...You give positive suggestions ...(Interruptions).. Give 
your suggestion. 
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MR. DEPUTY CHAIRMAN: Please conclude. 
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SHRI MANOHAR JOSHI: This is absolutely wrong. (Interruptions) 
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5.00 P.M. 

SHRI SU. THIRUNAVUKKARASAR (Madhya Pradesh): Hon. Mr. Deputy 
Chairman, Sir, I thank you very much forgiving me this opportunity to take part in 
this very important discussion. Sir, the tragedy of bomb blasts, which has taken 
place in Mumbai, is most unfortunate and most condemnable. Sir, nowadays the 
incidents of bomb blasts are increasing. Many innocent people are killed 
everywhere. In Jammu & Kashmir it has become a routine affair and almost 
every day bomb blasts are taking place, and innocent people are killed. We all 
know that in some of the States, particularly in the North-Eastern States, some 
parts of those States are not controlled by political parties. They are ruled by 
terrorist groups, in whatever name they may be acting or functioning there. For 
example, if you take Andhra Pradesh, whether it is Congress Government or 
whether it was TDP Government or whether BJP comes to power, I can say that 
three or four districts in that State are ruled by terrorist groups. The People's 
War Group is ruling throughout some districts in that State. Without their 
consent...(Interruptions)... 

AN HON. MEMBER: That is not correct...(Interruptions)... 

SHRI SU. THIRUNAVUKARASAR: You may not agree out it is there. ... 
(Interruptions). ..it is my view. 

MR. DEPUTY CHAIRMAN: It is not 'ruling' ...(Interruptions)... It is not like 
that ...(Interruptions)... 

SHRI SU. THIRUNAVUKKARASAR: Sir, you have given a ruling on that... 
(Interruptions). ..Sir, I am not talking about any particular party. If I am talking 
about Congress, I am also talking about BJP. ... (Interruptions). ..This is a reality  
which is in existence in Andhra Pradesh. In some of the districts of Andhra 
Pradesh, they rule. ...(Interruptions)... These districts are ruled by terrorist 
organisations or terrorist groups. Sir, they are targeting Jammu and Kashmir, 
which we treat as the head of our country India. They are targeting the holy 
places and temples. They are targeting financial capitals like Mumbai. So, it is 
increasing every day. 

We are giving compensation. The State Government has announced a sum 
of Rs. 3 lakh and the Railways Ministry has also announced some funds. We all 
know that money cannot compensate the loss of life. But 
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at the same time, it helps the families of the deceased there to get some comfort 
or solace. It is okay. On that line, I urge upon the Central Government to 
announce some compensation to the families of the deceased. This is 
number one. 

Number two, Sir, we all know that there are some Central intelligence 
agencies working in States. If you see, whether it is IB or RAW, in every State 
their manpower is very, very nominal. If you see the strength of these 
intelligence agencies, it is very, very less and the communication facilities, 
equipments, which have been provided to them, are not sufficient. So, I insist 
upon the Central Government and I request the hon. Home Minister to do 
something in this regard. I want to know from the hon. Minister what are the 
amounts that the Central Government or the Home Ministry has given to the 
States to strengthen their police force. 

We all know, and again I am telling, that whether it is, a State party or a 
regional party or a national party, at the State level, it is worried about winning 
elections only. (Time-bell) They are going on announcing concessions. A lot of 
concessions are announced to get votes. No State Government is bothering 
about security aspect and combating terrorism. The State Governments should 
concentrate more on this aspect. We all know that many of the State 
Governments are placing deficit budgets and they have financial crisis. They 
are not able to allot more money for this purpose. I request the Central 
Government that it should give more money to the States to strengthen their 
police forces and intelligence agencies in the States. 

MR. DEPUTY CHAIRMAN: Please conclude. You had asked for two 
minutes. I have given you five minutes. We have other legislative business. 

SHRI SU. THIRUNAVUKKARASAR: Sir, I am concluding. When 
Britishers left us they left so many legacies, so many customs and 
behaviours. With that, they left some guns also, old guns which the British 
people were using. During the British regime it was enough to threaten the 
innocent, common people at the. village level, in the rural areas. You can see 
even now also in the rural areas of our country, the old guns, single barrel guns 
in the police stations in so many places. With that single barrel gun, which 
were left out by the Britishers, can be 
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used to threaten innocent people in the villages. It cannot be used to threaten or 
control the terrorist groups. So, the State forces should be equipped with modern 
equipments, with proper communication network and proper strength in manpower 
also. Then only we can try to do something in this aspect. Thank you very much, Sir. 

SHRI SHIVRAJ V. PATIL: Sir, we have discussed this matter for four days in 
this House. 

MR. DEPUTY CHAIRMAN: Two-and-half hours matter we have discussed 
for four days. 

SHRI SHIVRAJ V. PATIL: Yes, one of the advantages of discussing a matter like 
this for more than one day is that the Minister gets the opportunity to write down his 
speech and read it to the House which I am seeking your permission to do. I want to 
make one more request to the hon. Members in the House. The request is that I 
may not be interrupted in between when I am reading out my written speech. If 
they have any explanation to get from me they can write it down on a piece of paper 
and can ask for the explanation when I conclude my speech and I will endeavour to 
reply to their queries. My reply is going to be a little longish, Sir, and I seek the 
indulgence of the Presiding Officer and this House to allow me to make a reply 
which may be little longish and, may be covering many points which have been raised 
by the hon. Members. It may not be possible to reply to all the points that have been 
made, but I will try to reply to most of the points, and if there are any doubts that remain 
uncovered today or afterwards I can try to reply to those doubts. I would like to thank 
the House and the hon. Presiding Officers for allowing this discussion and giving 
sufficient time to all the Members to make their points. I would also like to thank the 
hon. Members who have made very useful points which participating in this debate. 
All the good points made could be remembered while dealing with the matters 
relating to violence and terrorism with which we are trying to deal with, and while 
making decisions and policies to deal with these issues. The incidents that 
occurred in Mumbai on 11th of July, 2006 were-very tragic and can be called 
dastardly and can be condemned. Those who are responsible for it would be dealt with 
in a proper manner and punished as per the laws for the crimes they have 
committed. The people in Mumbai and other places behaved In a most 
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responsible and wise manner. They helped the victims. They did not allow the 
harmony in the society to be disturbed. They did not allow the diabolical designs of the 
terrorists to succeed. They protected the secular ethos of our country and the unity in 
the society. They deserve our thanks and congratulations. The men and officers in the 
Railways, in the State Government, in the media discharged their duties in an 
exemplary manner. Taxi drivers, bus and truck owners helped the commuters to 
reach their destinations. Doctors and nurses took care of the injured persons. They 
deserve our compliments and thanks. In times-of difficulties and calamities the people 
are united and rise to the occasion and help themselves in every respect and in every 
manner. This is our strength and is something which should be protected and 
preserved. The Railways and the State Government have helped the victims and 
the injured. The details of the help given are known to us which need not be 
recounted here. If some more help of any kind were required, there would be no difficulty 
in making it available to the victims and their family members. The State Government 
would not be found wanting in this respect. The Railways and the Union 
Government will cooperate with the State Government fully to provide necessary 
help to the persons who have suffered in these incidents. We have a wide network 
of railways in our country. The terrorists are targeting them. The Railway Police and 
the State police help them to protect their properties and passengers. However, it is 
found that the system which is used to provide the necessary security need changes. 
The Railways and other Ministries and departments are engaged in preparing the 
plans to provide better security. If necessary, laws can be changed and new laws 
can be made also. The strength of the police with the Railways needs to be 
augmented. The system of creating cooperation between the Railway Police and the 
State Police needs to be refined. The Railway Board, the Railway Ministry and other 
Ministries are looking into these aspects and soon necessary steps could be taken, 
necessary new technologies would be used. The hon. Railway Minister is seized of 
this matter and he is taking necessary steps to strengthen the railway security. He has 
already taken some steps and some more steps, according to the plan made, 
would also be taken. 

In New Delhi and Kolkata we have Metros. In Mumbai, Bangalore and other 
cities Metros may be started in a few years to come. These 
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metros are going to need a better security arrangement than they have today. A 
plan to provide full security to Delhi Metro is nearly completed. It may be used 
to provide security to Metro Railways in Calcutta and Metro Railways in other 
places also. A lot of manpower would be required new kinds of gadgets and 
equipments would be required new kinds of training, to be given to the 
persons who are manning these Metro Railways, would be required. All those 
things would be done and the experience shared by the people in other 
countries, who suffered from attacks on railways, is also examined by us in 
order to make our plans foolproof and to use them properly. The hon. Chief 
Minister of West Bengal was very careful and he did telephone to me asking, 
"Can something be done to provide better security to the Metro Railways also?" 
And, it was possible for me to tell him that we had prepared a plan for Delhi 
Metro Railways and that plan could be examined by the Government of West 
Bengal; and, if it were found suitable, it could be used by them also. The 
Government of India will extend all necessary and appropriate help in this 
matter. 

Sir, the terrorists hide in forests and mega cities and attack innocent people 
at their will, it is very easy to hide in the forests, and it is equally easy to hide in 
the cities also. Those who are involved in Violent activities make use of this 
reality. We have taken steps to stop and prevent them from doing mischief in 
forest areas, which have succeeded to some extent. We have paid some 
attention to improving the security apparatus in cities, which also help to some 
extent. We have asked the State Governments to prepare plans to protect 
their big cities and implement them fully and meticulously. The Government of 
India wants them to provide surveillance facilities on the ground, on the 
borders, and also from the air. It wants them that the manpower, provided to 
the cities to protect themselves, should be augmented. The States need to 
look at these issues in a systematic and meticulous manner. The efforts would 
be encouraged to support it with funds and other inputs. The task of building a 
better mega city security arrangement should be done in cooperation between 
the Governments and the people. If the Government of Maharashtra comes 
up with these kinds of plans and other States come up with plans for mega 
city policing, they can be looked into for necessary and favourable action and 
support by the Union Government. 
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Some hon. Members have made very relevant points with respect to 
attacks on the city of Mumbai. And, they are very right when they say that 
Mumbai enjoys a special position in our country. It is treated as economic and 
industrial capital of India. It is a city which is attracting the people from outside 
the country also. It is a city where the people from all parts of the country go 
and live. It is a city which has been helped by the entire country as such to 
have one of the most important seaports, airports, the Reserve Bank, industrial 
units, educational facilities, medical facilities and many, many things. The 
country has helped Mumbai to develop, and Mumbai is helping country to 
develop. Because of this Mumbai becomes a target. People want to attack the 
ethos, the people and the structure in Mumbai. And, that is why, we need to 
take special care of Mumbai. We leave it to the State Government and our 
friends over there who are in the police and other administrative wings of  the 
Government to look at these aspects carefully; prepare plans and forward 
those plans to the Government of India. The Government of India would, 
definitely, look into these plans, and if they are found to be suitable to provide 
security to the mega cities, the same plans can be used in the cities of Delhi, 
Kolkata, Bangalore, Chennai and other places also with liberty given to the State 
Governments to modify them in a manner which suits their requirements and 
needs. This is the attitude, this is the kind of policy we would like to adopt with 
respect to the city of Mumbai and the mega cities in our country. 

We have been asking the police to utilise helicopters to survey the cities. 
Surveying the cities from the air with the help of helicopters is easier than 
surveying them by walking on the roads through narrow lanes and streets of 
these cities. 

Having cameras at different places, which was suggested by one of the 
hon. Members here, is going to be very useful. In the city of Delhi, we do have 
cameras installed at certain places. But even in Delhi, the number of cameras 
is not sufficient. We need more cameras. We need cameras at market places, 
railway stations, hospitals, schools and at places where people generally 
gather. The cameras placed in the premises of this building, we know, helped in 
protecting this building when it was attacked. The cameras really helped. 
When the terrorists were trying to enter this building through different gates, 
persons sitting 
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in the control Room watched their movements; gave the alarm bell and all the doors 
were closed. As the doors were closed, the terrorists remained outside, and, then, they 
were controlled by the police outside and from the top, and this bunding could be 
protected. The same thing has to be done with respect to the buildings, lanes, roads, 
gullies and public places in cities like this. A city like Singapore has many, many 
cameras placed in different parts of the city. In every nook and corner there are many 
cameras at different levels. Looking in different directions, and moving in all the 
directions. This is something which is to be done in order to provide security to the 
people living in big cities. And big cities are the cities where modern industries are 
coming up. Electronic industry, genetic industry and all other kinds of modern 
industries are flocking to these cities. That is why, they have become the targets and 
we shall have to take special care to provide special kind of security to all the 
installations, industries, market places and important places in the city. Sir, for this 
purpose lot of funds, manpower, new kind of training and technologies are required 
which would be provided by the Union and the State Government. It may not be 
necessary for me to go into greater details in this respect today in this debate. Just a 
few minutes before I said that it has become necessary to provide full security to many 
other important installations in the country. The State Government are sensitised to be 
more vigilant and take necessary steps. Airports, bus stands, markets, religious places, 
laboratories, modern industries need to be protected. The persons heading these 
institutions and activities are sensitised to be more vigilant and careful. The Union 
Government is helping them with manpower, men and officers from CISF, and 
other forces, with information intelligence and necessary advice. The State 
Governments are also sensitised to take special care to provide security to these 
installations. One of the difficult problems which is faced at the national level is that we 
have the information, we sensitise the State Governments, and the institutions, 
and organisations which are likely to be attacked, but the information which is 
available to us is not actionable information, accurate information about the exact place 
and exact time when this may happen; that is the difficulty. Many hon. Members, 
while speaking in this House, referred to this aspect. The Government of India did 
inform the Government of Maharashtra, and has been informing the State Governments 
also about the trends which 
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are becoming visible. What is likely to be attacked? Are the religious places likely to 
be attacked? Are market places likely to be attacked? Are political institutions likely 
to be the targets? They are going to be the soft targets or hard targets. In which 
direction are these kind of terrorist activities going to proceed and move? That kind of 
information is provided to the State Governments, but that does not mean that the 
State Governments were informed that a railway, or, a bus station or a market place, 
or, a laboratory would be attacked. And, why it was not possible for them to prevent 
that kind of attack on those institutions. It would not be very correct to hold them 
responsible for this. I think this should be understood in correct perspective. If we do not 
understand it in correct perspective, the result would be creating a division in the 
efforts mode by the Union Government, State Governments, and other organisations in 
combating violence and terrorism in our country, which needs to be avoided. 
Sometimes, the information given is misread, misunderstood, misprinted and 
published in a manner which can create, not the confidence but the fear psychosis in 
the minds of the people involved in it. And, that is why; we shall have to be very 
particular about these things. Here also, while speaking, one or two Members 
spoke about the statement made by the responsible officers in the Government of 
India. They, on their own, are not making statements. Sometimes questions are put 
to them, and in reply to those questions, they make statements. The question before 
them and the question before the Ministers also, who talk to the media persons, is 
whether they should disclose that information or not. Some of us do not disclose; some of 
us carefully disclose; and, some of us think that let it be known to the people also so that 
it can sensitise the people around that area and can help also. That is a matter of 
perception; we should not find any fault with them. Nobody is doing it in order to 
create unnecessary scare in the minds of the people. If something is said, it has to 
be correctly represented; it has to be correctly used; otherwise, misconceptions 
can develop and it can cause harm to the cause of providing security to the 
installations which are over the ...(Interruptions)... 

SHRI MANOHAR JOSHI: Sir, I would like to say one thing. 
...(Interruptions)... 

SHRI SHIVRAJ V. PATIL: I will reply ...(Interruptions)... 
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MR. DEPUTY CHAIRMAN: He has requested not to interrupt him. 
...(Interruptions)... Manohar Joshiji, please don't interrupt. ...(Interruptions)... 

SHRI SHIVRAJ V.PATIL: I will reply ...(Interruptions)...You kindly note it 
down and I will reply...(Interruptions)... 

SHRI MANOHAR JOSHI: Sir, the hon. Minister is not reading. 
...(Interruptions)... He had said, 'If I am reading the speech, don't disturb me.' 
...(Interruptions)... He is not reading ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: Even otherwise, he doesn't want interruptions 
in between his reply ...(Interruptions)... 

SHRI SHIVRAJ V. PATIL: Even if I say that 'I will read', that doesn't mean 
that I would not speak ...(Interruptions)... 

SHRI MANOHAR JOSHI: Sir, I am asking him about the Prime Minister's 
statement ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: You can ask for that ...(Interruptions)... You 
can definitely ask about that ...(Interruptions).... 

SHRI MANOHAR JOSHI: Sir, he is not speaking about the Prime 
Minister's statement ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: First let him say whatever he wants to say 
...(Interruptions)... Later on, you can seek clarifications. I will give an 
opportunity to you ...(Interruptions)... 

SHRI MANOHAR JOSHI: Sir, it was said that the Government of 
Maharashtra was informed ...(Interruptions)... What happened to it? 
...(Interruptions)... 

SHRI SHIVRAJ V PATIL: You ask that question and I will reply to that... 
(Interruptions)... 

MR. DEPUTY CHAIRMAN: I will give you an opportunity. 
...(Interruptions)... Joshiji, I will give you an opportunity ...(Interruptions)... 

SHRI SHIVRAJ V PATIL: In the beginning itself I said that 
...(Interruptions)... 
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SHRI MANOHAR JOSHI: ... Both the statements ...(Interruptions)...We are 
sorry, but he is not ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: No; See, you have been there as a Chief Minister. 
The Minister is making a statement, and he is to be allowed to make a statement. 
...(Interruptions)... Reading doesn't mean that he will not speak anything else, just read. 
...(Interruptions)... In the beginning itself, he said that. 

SHRI SHIVRAJ V. PATH: Sir, I will reuest my colleagues not to obstruct me 
because, you know, if my flow is broken, my thought-process is also broken. If that is your 
intention, then you have succeeded. 

MR. DEPUTY CHAIRMAN: The reply may not be in your chronological 
order...(Intenuptions)... 

SHRI SHIVRAJ V. PATIL: It cannot be ...(Interruptions)..you please write it 
down, I will reply. I will definitely reply ...(Interruptions)... I will reply. I said it at the 
beginning itself. I said it at the beginning, and I am not finding fault with any of the 
Members, and it is not necessary for me to find fault and make a point. I would 
rather neglect that which is not acceptable to me and then speak on those points 
which, I think, can really help all of us to come to certain conclusions which can be 
helpful to the entire country and the matter of the security of all of us and the country. 
Sir, I am taking that attitude. I am not finding fault with anybody. 

Sir, the population of our country has increased by leaps and bounds. The police 
population ratio in India is very, very unsatisfactory. In Russia, for every eighty-two 
citizens, there is one policemen; whereas in India, for every 740-750 citizens, there is 
one police person. But is you take into account, the policemen used for other duties 
like serving notices and summons and all those things, this ratio becomes still 
more unsatisfactory. It goes up; for every 900, nearly 900 members, we have a 
policeman in our country. We have asked the State Governments to have more 
police personnel in their forces. The Union Governments is going to raise nearly three 
hundred battalions to augment its forces. The forces need to be modernised and given 
better firepower, transport and communication facilities, for which funds are given 
to the State Governments and to the Union Government. They are asked to give 
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modern and suitable training to their forces also. Sir, what is the amount which is going to be 
spent for this purpose, for modernising the Central paramilitary forces? For modernising the 
Central paramilitary forces, we are going to spend nearly Rs.4184 crores. For helping the State 
Governments to raise new battalions and augment their force level, we are giving Rs. 
1025 crores. We are not only saying, 'you do it' and just sit doing nothing. We are providing this 
kind of money for this purpose. And this is over and above what we are giving to the State 
Governments to meet Security Related Expenditure. Nearly Rs. 314 crores are given to meet 
Security Related Expenditure. Not only that,we have given funds to the State Governments to 
renew and construct police stations and also jails. 

The funds that are given for constructing police stations are part of the 
modernisation scheme. But, as far as constructing new jails is concerned, we are 
giving Rs. 192 crores. Sometimes we find that the funds that are allotted to them are 
not really utilised; they remain unutilised. 

As far as the Government of Maharashtra is concerned—somebody may get up at the 
end and may ask, what is the amount of money that is given to the Government of 
Maharashtra? Sir, to the Government of Maharashtra, in the last three years, for SRE, 
that is Security Related Expenditure, we have given Rs. 200 lakhs; I can give you the 
figures for amount of money allotted for 2005-06. For police modernisation, for 2005-
06, we have allotted Rs. 88.78 crores. Five armoured vehicles have been given to 
them and we have allowed them to raise two IR battalions. Two IR battalions amount to 
nearly 2000 personnel, and the funds which are required for raising IR battalions are also 
given by the Government of India to the State Governments, which are equivalent to 
nearly Rs. 50 crores for each of the battalions. 

Then, for the Backward District Initiative, last year, we had given Rs. 30 crores; the 
total amount of money that has been allotted for the Backward District Initiative is Rs. 75 
crores. But, sometimes, generally the big States do not worry about such small amounts 
of money and the money remains unutilised. My experience has ben that the big States 
don't spend the money that is allotted to them; the smaller States spend the money. They 
have spent the money allotted for modernisation, but as far as the backward District 
Initiative is concerned, they have not 
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spent the money; not even 50 per cent of the amount has been spent over that. But I 
am not finding fault with them. If they want to do it, they may do so any time. I am not 
finding fault with them. They have their own schemes that are strong enough. They are 
spending a lot of money of Employment Guarantee Scheme of the State Government 
itself, irrigation projects,power projects and construction roads. I know it personally 
because I was involved in it in the 1980s; but then, the point is, sometimes the money 
remains unutilised. The performance by the Government of Maharashtra, as far as 
utilisation of funds goes, has not been bad. It has been good; about 90,92 or 98 per 
cent funds have been utilised. Under one or two heads, the funds used are not 
proportionate to the funds that are allotted to them. That is what I am trying to say. 

Dr. Alexander spoke in the House about the Mega City Plan. As a matter of 
fact, they did prepare a Maga City Plan and they did send it to the Government of 
India. I tried to find out the facts from there, but they had come through the State 
Government. The City Police are not allowed to approach the Union Government for 
funds without going through the State Governments. City Police is not different from 
the entire police force in the State as such and it is not possible for them to go to the 
Union Government and say that for ensuring security to be given to the people 
living in the cities this is the kind of money we require; give us the money directly. 
This is not done. All the same, I would like to say that Mumbai is an important city 
and I have said before also and here in the House also I have said, if they prepare 
a good plan, a plan with the help of all the experts having seen what is being done in 
mega cities in all parts of the world, and they give those plans to the Government of 
India, the Government of India would not only look into those plans to help them 
with funds, but would like to use those plans for providing security in other States 
also. We are in the process of developing a plan for providing security to mega cities 
in our country which covers many other cities and which overs many areas. 
Unfortunately, all these things are being done but they are not discussed. What we 
discuss is the negative side of the policing. The positive side of policing is not, 
unfortunately, always highlighted and ft remains In the background. It does not 
appear In the media also and when the occasion like this arlsed everybody thinks 
that nothing is being done and so this is happening. On the contrary, many things are 
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being done and that is why many things are avoided. When many things did not 
happen because of that, this aspect also has to be borne in mind to come to the 
correct conclusion and to develop a correct perspective as to the policing in the 
mega cities, in the States, at the national level and at all other levels also. Sir, one 
of the most important points was made by respected Member, Nirmals 
Deshpande//. I liked her speech very much. It was very brief, to the point, 
philosophical and very relevant and it projected one aspect of the security which has 
to be provided. We have heard some hon. Members saying that 'don't be a soft 
State; it is not beneficial to be soft on terror; you should have to be a strong 
State,' There was a time in 80s when people were saying that India was a soft 
State. At that time, they had said India was a soft State and they were arguing 
that India should be a strong State. Well, Or. Murli Manohar Joshiji, of course, 
quoted Kautilya and he-I know him very well- did not want to say all that which 
can come out of what he said, and yet I would like to say that if one thorn hurts 
you, would cut down all the thorny trees? Would we try to cut down all the thorns 
and thorny trees? That cannot be our position. We would like to 
...(interruptions)... 

DR. MURLI MANOHAR JOSHI: That was not my position also. ... 
(interruptions)... 

SHRI SHIVRAJ V. PATIL: That was Kautilya's position. ...(interruptions)... 

DR. MURLI MANOHAR JOSHI: What I said was, if there is a place which 
is hurting the country, then all such places have to be dealt with strongly 
...(interruptions)... 

SHRI SHIVRAJ V. PATIL: What is the implication of what you said? The 
implication of what you said and the implication of what Nirmalaji was saying 
are two different things. You were saying that if somebody has committed an 
offence or violence has been committed by him, you destroy him and destroy 
all the thorns around him. It means a very dangerous thing. 

DR. MURLI MANOHAR JOSHI: I did't say this. What I said was, the 
capability of a thorn to hit you, to strike you and to hurt you is to be kept in mind 
and that is the thing that Americans have done. One incident took place, but 
they said no more attack is possible. Therefore, ..(interruptions).. 
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SHRI SHIVRAJ V. PATIL: Many times we have been referring to America 
and what is happening in America. America is a great country; America is a 
...(Interruptions)... 

DR. MURLI MANOHAR JOSHI: So are we ...(Interruptions)... So are we. 
...(Interruptions)... I don't agree that we are not a great country. 
...(Interruptions)... 

SHRI SHIVRAJ V. PATIL: America is a great country; America is a modern 
country; America is a country which is using technology, but, at the same time, 
America is a country which accepts the liberal principles. ...(Interruptions)... And 
India is an ancient country ...(Interruptions)... 

SHRIMATI SUSHMA SWARAJ: You are also the Home Minister of a great 
country ...(Interruptions)... 

SHRI SHIVRAJ V. PATIL: I have not completed, Madam. Let me finish 
and then you can comment. India is an ancient country. It has its spiritual 
philosophy of life and it is also a liberal country and that is exactly why, in America 
the President was killed and, unfortunately, we lost our Prime Ministers. This 
should not be forgotten. 

DR. MURLI MANOHAR JOSHI: We have never said it. What we are 
saying is that terrorism must be met with all strength. That is the point. 

SHRI SHIVRAJ V. PATIL: Let me complete. I am willing to sit here for any 
number of hours to participate in the debate and reply to the questions. The 
point I was making was that there are two views expressed on the floor of the 
House. One view is: take a strong stand; you attack the attackers, the violent 
people, the terrorists. And, nobody would say that when terrorists are attacking, 
you preach spiritualism and don't act. Nobody is saying that. But, should that be 
the attitude? Now, if one person has done it, should we hold all the persons 
responsible? In this debate, one of the things which has ...(Interruptions)... 

DR. MURLI MANOHAR JOSHI: Who has said it? ...(Interruptions)... But, 
nobody has said it. To the best of my ...(Interruptions)..., nobody has said it. 

MR. DEPUTY CHAIRMAN: Let him complete.�+��
���	 ���� �����������
He has said in the beginning itself ...(interruptions)... 
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SHRI SHIVRAJ V. PATIL: Sir, two-three things are very prominently projected in 
this debate. One thing is that look, you be a little more strict. Some said that, no, you 
have to be quite strict. And, some said that look, only with barrel of the gun and the 
bullet, you won't be able to solve this problem. There is something else which will be 
required. And, when this 'something else' was discussed, not now but some time 
back, nearly two years back, that let us talk, let us understand, let us try to persuade 
them to give up their violent activities and violent attitude, it was welcomed by some; 
it was attacked by others; it was ridiculed by some others also. Now, that was the 
position taken then. Today also...(Interruptions)... 

���� ������	��� ��- �������������� ����+��������
�	 �����������	 �� (��.B ����������
���,�� ��
�,����A�����.�����3������� 

SHRI SHIVRAJ V. PATIL: Today also, Sir, the same position is being 
projected in this House. Some friends are saying "look, when this is happening, you 
can't just preach peace and understanding and do nothing. That would not be helping 
the innocent people who are suffering." And, Nirmalaji said that look, only with bullet 
and the barrel of gun you won't be able to solve this problem. You shall have to take 
them into confidence, talk to them and solve this problem. And, some people said that 
you use both the methods. If it is possible, talk to them; if it is not possible, don't talk 
to them. For instance, I would like to give information to this House. We were talking to 
the NAGA leaders, and there was bloodshed going on some time back. With the 
peace agreement with the NAGAs, that kind of bloodshed was stopped. It was 
achieved through argument, discussion and dialogue. In Mizoram also, this was 
achieved through argument, discussion and dialogue. In Punjab also, this was 
achieved with political steps which were taken, dialogues and discussions which were 
held by our colleagues who are sitting with us in the Ministry today with those people 
who were there, and force was also used and the problem was solved. Now, this is the 
position here. What we are trying to say is that look, whatever you are saying, these 
are your sincere opinions, views and we would not like to brush them aside and say 
that they are irrelevant and we are not going to look into them. To the extent they 
are relevant, to the extent they can be used, we would definitely like to use them. 
One of the 
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positions taken by many of the Members in the House, especially those who 
think that the economic aspect of the life is very important, they have been 
saying that if people are unemployed, if they are suffering and if they are 
finding disparity in the society, they are likely to be angry and take to the arms 
and create some kind of violence also. Would you not provide a solution to 
this problem by bringing about some kind of development? And, they are 
right, and that is the policy of the Government of India. The Government of 
India's policy is- I would like to make it very clear- that it does not hold any 
community, as such, responsible for violence in the-country. There are people 
in all communities who may be responsible for violence, but because a person 
belonging to a community has done some violent activity, the Government of 
India is not going to hold the entire community, as such, responsible for 
violence. This is our policy. Let there be no doubt. The second policy which I 
would like to put before you is that we want to use multi-pronged approach to 
control violence and terrorism in the country. We would do our duty, by using 
the forces at our disposal, to control the violent activities of the misguided souls 
and misguided fellow citizens in our country whom I call brothers and sisters. 
Many people ridiculed me and, even today, they criticized me for having said 
that as if it was not factually correct. 

We would like to use the force where using forces in necessary; and as 
Nirmalaji has rightly said, wherever it is possible and necessary, we would not 
shun the dialogue with those who would abjure violence. We did talk to Nagas, 
we are trying to talk to other modules of the terrorist organisations and with many 
of them, we have entered into talks. 

The third position is that we would like to bring about economic 
development which has been the cause of violence in some cases. What is 
the amount of money we are using for bringing about the economic 
development in these areas, Sir? You will be surprised to know it. As far as 
Jammu and Kashmir is concerned, the package given by the hon. Prime 
Minister for the development of this area is of Rs. 24,000 crores. Sir, the 
amount is Rs. 24,000 crores; and, power will be generated, roads will be 
constructed, schools will be built, health facilities will be provided, employment 
will be given, agriculture will be developed, forests will be developed, housing 
facilities will be provided, and, their complaint that it is not economically 
developed, will be met. 
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They would be told, look, we would be doing our best to bring you not only at 
par with us but in several aspects, you can be better than what others are. 

I would like to bring these facts to the notice of the House, because all the 
time they would be asking, what have you done. I have told what has been done 
to strengthen the police force. I have explained what is being done to bring 
about understanding between the groups of persons who have taken to the 
arms, to enter into peace agreement. 

As far as North Eastern States is concerned, Sir, for the information of this 
hon. House, I would like to say that a package of Rs. 20,000 crores is given to 
them. Sir, a package of Rs. 20,000 crores is given to the North Eastern States 
to bring about economic development, and, it is provided that the money which 
is given to them will be non-lapsable. Again, some people will ask, what is the 
amount of money given to the naxalite-affected States for this purpose. I would 
like to inform the House that an amount of Rs. 2,475 crores is given to the 
naxalite-affected States. Every now and then, a point is raised over here about 
the number of Districts, which are affected. I don't know why we take pleasure 
in saying that we are suffering too much because of the spread of this 
terrorism or naxalism everywhere. I have taken pains to explain that this figure 
of 177 Districts is not correct. They said that your officers gave it, we have 
picked it up from that, why are you complaining. Supposing, in a District, a 
village is affected, would you call the entire District as affected. They are 
saying that 13 States are affected. That means, one-third of the States are 
affected by naxalite activities, which is wrong. It is not correct. It one person has 
died and has called himself a naxalite, you call that State affected by naxalite 
movements. A State where four or five persons are dying, and, are calling 
themselves as naxalites, is treated as naxal-affected State, which is not 
factually correct. I have explained to them that instead of giving this statistics 
in terms of Districts, please for God's sake, give the statistics in terms of the 
Police Stations which are affected. Even statistics in terms of the police 
stations will not give the correct picture. Villages affected will really give the 
correct picture. And, do you know how many police stations are affected? 
Nearly 500 police stations are affected. If out of nearly 15,000 police stations, 
500 police stations are affected, it comes to nearly 5 per cent. If you take 
district-wise, it comes to nearly 30 per 
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cent. We have 550 districts. If you say 177 districts are affected, it means 
nearly one-third of the number of districts are affected. And, if you consider 
these police stations, it is very small. Editorials have been written, and they are 
saying that the Home Minister is trying to quibble out of this difficult position 
and trying to say that it is different. I am not trying to protect myself or my 
friends in the police forces or anybody. If the truth is that, I must face it boldly 
and try to do my best to overcome that difficulty. I can't save myself or my 
fellow citizens of my country or cannot do my duty trying to hide the things 
which should not be done. But, it is not my duty also to create the scare and 
the terror in the community. What is creating terror and the fear? One person 
is taking the gun, going and attacking a temple, mosque, a city, a railway station, 
why? They are not their personal enemies. They want to create the scare, the 
terror in the minds of the people, and if that is projected- I am sorry to say, 
some of the leaders in the media are sitting here-- in a fashion which gives the 
wrong picture and if it reaches all the people who are reading it, will it not 
create a scare? If you project it 24 hours, will it not create a scare? I tell you, 
we went to Mumbai. Mrs. Gandhi was there and Mr. Lalu Prasad Yadav was 
there. I tell you what the man who was lying on the bed injured, said. When he 
saw Mrs. Gandhi, he got up and said, "Madam, don't worry." He was the 
injured, lying on the bed. Within two hours he said, "Madam, don't worry. We 
will remain united. We will fight this. We will remain united. They want to 
divide our society and we will not allow this to happen. Don't worry." I mean, 
this is a common man who is injured and within two hours says. Should we not 
take a clue from him? I must say and I would like to thank the media profusely 
this time they projected the issue in such a fashion that it helped to maintain 
peace and amity and tranquillity in Mumbai. If they had not helped, probably 
things could not have been that easy. I am grateful to them. But, one of the 
aspects which has to be borne in mind is, are we ourselves responsible for 
generating the terror and fear psychosis in the society giving a disproportionate 
exposure to some of the things which are happening in some parts of the 
country and taking them to all parts of the country and saying that this is 
happening in your neighbourhood? Something happening in Assam, the man 
in Kerala, sitting there, feels it is happening in his neighbourhood. I am not 
blaming. Please don't think that I am blaming. I can't blame anybody and 
especially the media people cannot be blamed. We can blame 
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anybody but not the media people because they have the final word and we don't 
have the facility to counter what they say. So, we just keep quiet. I am not blaming. I 
am just expressing the concern I feel. If it is disproportionately projected, everybody 
sitting in his house feels that this terrorist activity is happening just in his 
neighbourhood, next door to him and a scare is generated. Who is going to extinguish 
that fire of fear in his mind if this happens because of the wrong publicity or excess 
publicity or the publicity disproportionately given? That has to be looked into. And we 
are just appealing that in this we are all parties to a cause and I have no doubt that the 
patriotic fervour in media is also bound to help. If not in ordinary times, in times of need, 
they have risen to the height and they are bound to help us. But this is an aspect which 
has to be borne in mind. 

Sir, having said this much about augmenting the forces and all those things, I 
come to another important issue which is very rightly pointed out by hon. 
Members. The Union Government has its intelligence agencies at the national level 
which collect and share the information with the States. However, the machinery at the 
State level for this purpose is not very strong and effective. It has, therefore, become 
necessary to strengthen it at the local district and at the State levels. The people can help 
a great deal in this. The State Governments are asked to pay more attention to this 
aspect and obtain 'actionable intelligence' on a larger scale. Without strengthening the 
capability of the State in this respect, taking effective action against the terrorists is not 
going to be easy. This realisation is conveyed very emphatically to the Governments 
which are asked to use modern technologies and more manpower for this purpose. I 
am not complaining even against the State Governments, because their areas of duties 
have increased. The number of laws we are passing in Parliament and in the States is 
increasing, providing penal actions to be taken against the culprits. The law and 
order maintaining machinery is not equal to the demand which Is made on them, and the 
manpower with them, as I have already said, is also not sufficient. In the past, the 
intelligence used to be collected by the Kotwal In the village. He was not a Police 
Officer; but the Kotwal had the duty to collect the information and give it to the Police 
at the Police Station. The Police was also asked to do that duty, 
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but the Police also is not finding it possible to do it. The special agencies with the 
State Governments are also not in a position to collect the necessary 
information. So, when the broad outline of things which are going to happen 
are known to them, the 'actionable information' is not available. And this 
'actionable information' cannot be given by the agencies like the Director of the 
Intelligence of the Defence Ministry or the RAW or the IB. It has to be collected 
by the State Governments through their agencies. We are requesting them to 
use more manpower, to use modem technologies, to use modern gadgets in 
order to collect the information. Collecting the information is not going to be 
sufficient. That has to be collated, analysed, and acted upon in time. In my 
opinion, the most sophisticated weapons that the States have, even the most 
advanced States have, will not be an answer to the activities of the terrorists. 
Only useful reply to this menace is collecting 'actionable intelligence' in time 
and acting on it. I think one of the hon. Members made this point very 
emphatically and correctly, and I am hundred per cent with him on this point. 

The third thing, which has been pointed out by the Members, is that our 
system should change. The hon. Member was saying that, "Look, you are 
looking at the incidents and you are looking at some small things which come 
before us. But have you paid attention in a holistic manner to the system that is 
being followed by the Government of India and the State Governments?" I do 
think that this is a very, very relevant point. I don't remember who made this 
point. But one of the Members made this point. Maybe the lady Member made 
this point. And this is a very, very relevant point. It is necessary for us to look 
at this problem in a holistic manner. Only then it will be possible for us to deal 
with this problem—and we are at it. We are looking at strengthening the 
Police machinery. We are looking at strengthening the intelligence collecting 
apparatus of the Government of India and the State Governments at the district 
level, and at the local levels also. We are looking at the problems faced by the 
forces in communicating with each other, in transport facilities which are given 
to them, and in the area of morale-building. We are thinking of insuring all the 
policemen in the country so that if something happens to them, they should be 
given the help and the compensation. We are also thinking in terms of 
bringing about the cooperation among the States. Many times now, it is 
discussed, it is 

373 



RAJYA SABHA [31 July, 2006] 

said that where is the machinery for cooperation and coordination between 
the States and the Government. I would like to say that the Constitution itself 
provides for that kind of machinery—the three Lists given in Constitution give 
a framework within which the cooperation between the Union Government and 
the State Governments becomes possible. The second is, we have created 
NIC where the State Chief Ministers and other leaders sit together and bring 
about the coordination. Then, there is a system of regional councils—Eastern 
Council, Western Council, Southern Council and all council. There, they sit and 
decide the things. Then, there is a Committee headed by the Home Minister of 
India and attended by the Chief Ministers of the States who occasionally meet. 
There is a Committee which is headed by the Home Secretary and attended by 
the Chief Secretaries of the States. Then, there is another Committee which is 
headed by the Special Secretary (Internal Security) which is attended by the 
DIGs and other officers, and through these organisations, we bring about the 
coordination. Wherever the military, the paramilitary forces and the State 
police are functioning, we have created a system which is called the Unified 
Command System which is chaired by the Chief Minister of that State and that 
system is also bringing about the coordination between the Army, the 
paramilitary forces and the State police. 

Sir, I would like to say that as far as the Government of India and the State 
Governments are concerned, one of the most important things which can 
influence the entire system in the country is being done, is this. In 
Government of India, we have been discussing that economic development is 
important, the defence of the country is important; in the same manner internal 
security is also important. We are spending enough funds on economic 
development and on the defence in the country, but, probably, in the last so 
many years, it has not been possible for us to pay enough attention to matters 
relating to the internal security and it has become necessary to pay more 
attention to these aspects and provide more funds in the Budgets. I have been 
talking to the Chief Ministers and asking them to provide more funds in the State 
budgets. Fortunately, for us, the mover of this discussion, Mr. Manohar Joshi, 
knows it personally that as a Government, we have not been paying probably as 
much attention as we should have paid to the matters relating to internal security. 
Defence, yes; economic development, yes; but, internal security 
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needs more attention and this attitude is developing and it is going to help us. 

It is also suggested that there should be a federal crime and the federal 
force. Well, this is a very, very tricky issue and I would not like to say anything 
more than this that this issue has been discussed by many Governments and 
it has not been possible for them to evolve a consensus as to what should be 
done in this matter. But, if it is done, it can help; but if it is not done, we will be 
able to manage, maybe not as efficiently as we could have done with this kind 
of system. And yet, the consensus on this point is more important than just 
having this system provided by amending the Constitution and things like that. 
Without the consensus developed between the States and the Union 
Government, doing something in this respect is going to be very difficult and we 
may not be able to achieve much. Sir, one of the things which is asked—and 
Murli Manohar Joshiji made a reference to it—is what is likely to happen in the 
future. This is really something which is bothering the people who are paying 
attention to this aspect. There was a time when the terrorist activities were 
carried on with the knives, axes, swords and spears. Then, they started using 
guns and pistols, and later on, they started using AK-47 and sophisticated small 
weapons. They are using the grenades, the land mines, the missiles and 
things like that. We have instances, in some parts of the world, which have 
come to our notice in which the chemical agents and the biological agents 
were used. And they were talking of the dirty bomb and the radiological 
weapons! And if this is escalated to that level, managing terrorism not only in 
India but throughout the world is going to be very, very challenging, and if we 
do not prepare ourselves to meet these kinds of challenges, to cope up with 
these kinds of problems before the time arises, it would be very difficult to do 
anything on that point. Unfortunately, when we pay attention to small things, we 
do miss these kinds of very important issues which are likely to come before 
us not immediately but after some time, and when that time arises, and if we 
are not ready, then it will be very, very difficult to cope up with them. We are 
looking at these problems also, and we hope that we would be able to manage 
this thing. 

Sometimes, we are asked what is being done to bring about cooperation 
between the countries in the world. For the information of 
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this hon. House, I would like to say that we have created 24 Joint Working 
Groups with 24 countries in the world. These Joint Working Groups are 
talking to each other as to how the terrorist activities can be controlled. We 
have entered into agreements for mutual, legal assistance. We have entered 
into treaties with 19 countries in the world, and those 19 countries are helping 
us. We have entered into agreements for extradition with 28 countries in the 
world. With Pakistan, Nepal, Myanmar and Bangladesh, we have the Home 
Secretaries-level Committees talking to each other once in a year. These are 
the things which we are doing. We are talking with the international 
organisation, the United Nations and other countries also to being about 
coordination, and in the international conferences what we are projecting is 
this. We are appealing to the people in the world to agree on certain things. On 
of the things on which we have made an appeal is, not to provide safe haven 
facilities to the terrorists. If any terrorist is going from one country to another, the 
other country should not provide safe haven facilities to him. The second thing 
which we are saying is, "Don't allow the free flow of funds from one country to 
another where the terrorists are likely to use or are going to use that kind of 
funds. And the third thing which we are saying is that if you have the 
intelligence, share this intelligence with all concerned countries so that the 
terrorist activities can be controlled. 

And the fourth thing on which there is no agreement between the 
countries of the world is this. We have been saying that the terrorism has 
become very terrific today because of the availability of small sophisticated 
weapons to the terrorists, which are easily available to non-licenceholders also 
in bulk and at the prices which are affordable to them in many countries. If this is 
stopped, the terrorism will be controlled to a great extent. But on this, the 
countries of the world are saying, 'this is an economic issue; we can't help in it; 
this principle is not applied in our country, and all those things. And yet, we 
are trying to make this point. 

SHRIMANOHAR JOSHI: Sir, the hon. Minister has given his speech for such 
a long time. But the reply is not on the points that we have raised. The debate 
was raised by me in order to get solace to the Mumbaikars particularly. After 
the incidents, the people are really in fear, and they were expecting that there 
would be an assurance from the 
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hon. Minister on safety and security of the people of Mumbai. Unfortunately, 
he is not coming forth on that issue. Another issue which is being discussed 
and raised is the Prime Minister's statement that about four months ago the 
Government of Maharashtra was informed about it. The anxiety in our mind is: 
How was it informed by the Prime Minister and what was the action taken by the 
State Government? Sir, it is very unfortunate that these important issues are not 
being replied to and some theoretical reply is going on in the House for a long 
time. (Interruptions)... 

MR. DEPUTY CHAIRMAN: He has not concluded. He may come to that. 
(Interruptions)... 

���/	���*�/��$��# ��������!���0� ��,������� ���� 
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MR. DEPUTY CHAIRMAN: He is talking about strengthening of the security 
system. (Interruptions)... 

SHRI MANOHAR JOSHI: I requested him. (Interruptions)... If the hon. 
Minister remembers, I told him, "don't worry; go honestly to the points". 
(Interruptions)... He is raising a question that...(Interruptions)... 

SHRI V. NARAYANASAMY: They dont want to listen to the hon. Home 
Minister... (Interruptions)... 

SHRI MANOHAR JOSHI: I told him about the appeasement also. 
(Interruptions)... 

SHRI ARUN JAITLEY (Gujarat): Sir, if you ask us, we will sit down. But for 
the last one-and-a-half hours we have been told every thing except on what 
happened in Mumbai. (Interruptions)... 

SHRI MANOHAR JOSHI: He is not talking about Mumbai City at all. 
(Interruptions)... 

MR. DEPUTY CHAIRMAN: He wants to talk about the security system. 
(Interruptions)... 

SHRI MANOHAR JOSHI: I am not interested in listening to theoretical 
speeches. (Interruptions)... 
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SHRI SHIVRAJ V. PATIL: I though that my colleague and friend is not only 
thinking of Mumbai—certainly Mumbai is at the core of his heart— but also the 
terrorist activities in the country. ...(Interruptions)... 

SHRI MANOHAR JOSHI: But the city is Mumbai. (Interruptions)... I 
expected that he would say it. (Interruptions)... 

SHRI SHIVRAJ V. PATIL: I will try to satisfy him also. (Interruptions)... Having 
said this much, I will come to the Mumbai problems which I thought I had 
explained in the written statement given to the House and, probably, he had read 
it and it was unnecessary for me to recount them. I would like to inform this 
House that the Government of Maharashtra has given a compensation of Rs.1 
lakh to the family members of the persons who had died. (Interruptions)... They 
have also said that medical treatment shall be given free of cost to all those 
people who are injured. (Interruptions)... 

���/�����# �� ��������6&���%� ��1 ��" ��+[ ��%� ���,�����K������� � ������ He should 
have read the discussion in the House. (Interruptions)... 
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DR. MURLI MANOHAR JOSHI: Sir, he has asked a simple question. The 
simple question is that the Government of Maharashtra was informed. 
...(Interruptions)... about the possibility of ..(Interruptions)... terrorist activities. 
..(Interruptions)... 
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SHRI MANOHAR JOSHI: He is not giving the list of the accused persons. 
..(Interruptions)... He is avoiding to reply to the questions because he is not able to 
reply. ..(Interruptions)... 

MR. DEPUTY CHAIRMAN: The hon. Minister has not yet concluded. After 
that I will allow you clarifications. ..(Interruptions)... 
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[At this stage some hon. Members left the Chamber] 

SHRI MANOHAR JOSHI: We don't want to listen to the Minister. We are 
walking out in protest. ...(Interruptions)... 

[At this stage some hon. Members left the Chamber] 

SHRI V. NARAYANASAMY: If you want to walk out, you walk out. 
..(Interruptions)... 
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SHRI DINESH TRIVEDI: Sir, he mentioned about America being a great 
country. Great countries and great leaders are not made. Sir, today I am 
reminded of Shrimati Indira Gandhi; she was one of the great leaders of the 
country, not only of India but also of the world. Please don't take it personally. 
If she had been here today, she would have sent a strong message to the 
world at large. I saw the National Security Adviser on television yesterday. He 
looked concerned; he looked serious; and he looked sincere. He said, "This is 
a tip of the iceberg." We are talking about the statements of the hon. Prime 
Minister of India. He is not a Mamuli Aadmi. He says that it is from across the 
border. 

Then, you mentioned about Nirmalaji's speech many times; I also liked 
her speech. But the Prime Minister of India goes and says, "America is asking for 
proof. When America's 9/11 happened, the world never asked for any proof. 
The National Security Adviser, yesterday, on television says that we have more 
proofs of these incidents from across the border than America ever had for 
Osama Bin Laden. Sir, please give a strong message. Dialogue is very good. 
We are with the dialogue. If that was not true, then, why have you stopped the 
dialogue? Lastly, Sir, I talked about the criminalisation issue as well. 
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SHRI DINESH TRIVEDI: The whole world watched it. (Interruptions) 

��� �� ��# �  �'���B ) � �� � *� ��3��50 ��� � �'''
�� � ���'''� � *� � � � ��3��50 ��� ���������
�.B �������6��� ��� ���� �����������.�B ���!
�!���	(�
�� ...(Interruptions)... 

SHRI DINESH TRIVEDI: I am sorry, Sir, if you tell me that this is not in 
the interest of the country, I promise you, I will sit down. I appreciate that. 
(Interruptions) The whole world has heard this what the Prime Minister has 
said in Mumbai. If you tell me that I do not know what the Prime Minister has 
said, then, it is a very sad affair that we do not know; the left hand does not know 
what the right hand is doing, the right hand does not know what the left hand is 
doing. (Interruptions) I am so sorry, Sir, please do not take me otherwise. The 
message which is going from this august House is that we are not very serious 
about it. If you are serious, then please, you cannot say that the Prime 
Minister has not said this. If you do not know about this, kindly find out what 
the Prime Minister has said. (Interruptions) 

SHRI SHIVRAJ V. PATIL: I have understood you. Why do you ask me to 
comment on the Prime Minister's statement? What is your intention? 

SHRI DINESH TRIVEDI: I will tell you why. Because... 

SHRI SHIVRAJ V PATIL: You want to show that there is a difference 
between... (Interruptions)... By this kind of trap, we are not going to solve this 
problem. 

SHRI DINESH TRIVEDI: No, because, the Prime Minister said... Sir, 
there are no traps. If it were a political issue, I would have walked out. 
...(Interruptions)... No, Sir, I must have my say. The hon. Prime Minister said, "It 
is across the border", and Shri Deshpandeji said, "where is the proof? 
(Interruptions) I would rather believe my Prime Minister than George Bush. 

MR. DEPUTY CHAIRMAN: This is a Short Duration Discussion and you 
have said what you want to. That is enough. ...(Interruptions)... 
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SHRI DINESH TRIVEDI: This is not fair. Sir, let me complete, 
(Interruptions) Am I to understand that the Prime Minister did not say this? 
...(Interruptions)... 

MR. DEPUTY CHAIRMAN: No, the office of the Prime Minister is not 
there. You are asking about what he said. ...(Interruptions)... If you want to put 
that question, you put that question to the Prime Minister. ...(Interruptions)... I 
cannot start a new debate on that. ...(Interruptions)... 

SHRI DINESH TRIVEDI: The hon. Home Minister said, "I am not going-
to tell about what the Prime Minister said. ...(Interruptions)... He is the Prime 
Minister and not an ordinary person. ...(Interruptions)... 

SHRI SHIVRAJ V. PATIL: Sir, I have not yet completed. Allow me to reply. 
...(Interruptions)... My hon. friend, the hon. Member, wants to know what the Prime 
Minister has said. The Prime Minister is a Member of this House. He is in a 
position to reply to his question. He is asking a Prime Minister's Minister in the 
Cabinet that he should comment on what the Prime Minister has said. I do not 
think that this is a method we can follow. Why should I speak for the Prime 
Minister? The Prime Minister can speak for himself. But I can tell you that the 
same question was asked in the other House also that the Home Minister has 
not said anythihg against the evidence available with the Government with 
respect to the activities from across the border and I did get up and said that what 
is being said is not correct; we do have the information about the activities 
across the border and what the Prime Minister said is correct. But I am not going 
to say anything more than that. Why did you ask me to comment on his 
statement? You can get it from him. ...(Interruptions)... I cannot reply on what 
the Prime Minister said. ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: The Short Duration Discussion is over. Now 
we take up the Protection of Human Rights Bill. But before that, after the 
legislative business is over. ...(Interruptions)... 

SHRI SHIVRAJ V. PATIL: I request you to take it up tomorrow. 

MR. DEPUTY CHAIRMAN: We have decided and, in fact, we wanted 
the MoS. ...(Interruptions)... 

SHRI SHIVRAJ V. PATIL: Sir, I am not ready. ...(Interruptions)... He is in the 
other House. He is required to vote there on the Office of Profit Bill. 
...(Interruptions)... I am not ready with this. ...(Interruptions)..I am just 
concentrating on this. ...(Interruptions)... 
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MR. DEPUTY CHAIRMAN: We can start the discussion and you can reply 
later. ...(Interruptions)... 

SHRISHIVRAJ V. PATIL: I have not seen it. ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: Okay. Now we take up the Special Mentions. 

SPECIAL MENTIONS 

Need to provide succour to blind persons 

DR. GYAN PRAKASH PILANIA(Rajasthan): Sir, despite the fact that a 
National Pogramme for Control of Blindness is under implementation in the 
countn, the visually handicapped persons face all sorts of odds in their day to 
day life and more so that visually handicapped females. Governmenti are 
running Blind Schools and Training Centres to give them vocational training 
but the number of such schools and training centres is awfully inadequate. 

In Govenment jobs one per cent, vacancies are reserved for visually 
handicapped persons but even this small percentage is not fully filled up and 
there remains backlog of vacancies for one reason or the other, whereas 
qualified visually handicapped persons are available. Renowned Helen Keller was 
also a handicapped person. As per the National Survey of Blindness, 2001-03, 
there are estimated to be 1.2 crore visually handicapped or blind persons in the 
country and the estimated prevalence of blindness is 0.91 per cent in males and 
1.29 per cent in females. For these unfortunately visually handicapped persons 
darkness has become part of their lives. Most of them lead a life of dependence on 
others charity or they live s beggars. 

In a Welfare State like India, adequate employment opportunities should 
be provided to these unfortunate brothers and sisters of our society to that they 
too can lead a worthwhile life. 

The conscience of the nation should rise to the succour of these hapless 
people and the Government should ensure that every visually handicaped 
person who remains unemployed be entitled for unemployment allowance till 
such time he or she is given employment. 

Thank you. 
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